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BEF‘@&ETHE _I_\_TA'PIO NAL GREEN TRIBUNAL,

EASTERN BENCH, KOLKATA

ORIGINAL APPLICATION NO.68 /2023 /EZ

In the matter of :-
News Item in NDTV dated
09.06.2023 “child” among 3 killed
as illegal coal Mines collapses
near Dhanbad.
...Suo Moto

-Versus-
Jharkhand State Pollution
Control Board & Ors.

....Respondents

COUNTER AFFIDAVIT ON BEHALF OF BHARAT COKING COAL
LIMITED (BCCL), DHANBAD, JHARKHAND.

I, Nirjhnar Chakraborty, son of Late Nirmal Kumar Chakraborty,
aged about 53 years, by faith — Hindu, by occupation - Service, working
for gain at Bharat Coking Coal Limited (BCCL) having its office at Koyla
Bhawan, Koyla Nagar, Dhanbad-826 005 - do hereby solemnly affirm

and state as follows:-

1i; That I am currently working in the post of General Manager,
Eastern Jharia Area with Bharat Coking Coal Limited (for short,
BCCL), from its place of business as above mentioned herein. I am
the Authorized representative of BCCL, Dhanbad, Jharkhand, by
virtue of Authorization-fetter dated '3-7-"1“]20231 crave leave to




necessary. I am competent to make and affirm this counter
affidavit on behalf of the answering respondent being BCCL. I
have gone through the pleadings made in O.A. No. 68/2023/EZ
(hereinafter referred to as the “said application”) and have

understood the scope, contents and purport thereof.

Being duly competent and being duly aware of the facts and
circumstances of this case, I am affirming this counter affidavit on
behalf of BCCL being the respondent Nos.5 to the said

proceedings suoc moto initiated.

Pursuant to an order passed by this Bench on 7t August, 2023,
BCCL, Dhanbad, Jharkhand was impleaded as a party
respondent No.5 in Original Application No0.68/2023/EZ
(hereinafter referred to as ‘the said application”) which has been
initiated pursuant to a suo moto cognizance taken of a news
report, published by NDTV on June 9, 2023 reporting the alleged
death of 3(three) people including a child due to illegal coal mines

collapse near Dhanbad.

The said application has been initiated on the basis of suo moto
cognizance taken of a news report made by NDTV regarding an
alleged incident of death of 3(three) people along with a child
which allegedly took place in a coal mine in Bhowrah, South Coal
Mines, Jhankrand belonging to BCCL. First of all, I state that the
report of NDTV on 9% June 2023 pursuant to which cognizance
has been taken has no basis as there has been no police report of

any incident of death of three people inside the mines.

The rfewspaper reporting of NDTV is without any basis and the

itor who has published the news should be called upon to



answer before this Bench as to on what basis he reported the

incident of death of three people on 9t June, 2023.

The Editor of NDTV should also be called upon to answer at what
basis he published the report that there has been alleged illegal
mining on Bhowrah, South Collieries. The said reporting is

motivated and defamatory.

At the outset, I state that this cannot be a case of illegal mining
either by BCCL or by his Official which led to alleged collapse of
the coal mines as illegal mining can only happen if mining
activities are being carried on, or if there has been reconnaissance
or prospecting or mining operation undertaken by any person of a
company in any area without holding a mineral concession as
required under sub-section (1) of section 4. Definition of illegal
mining has been mentioned in Rule 2(c) of the MCR, 2016.
Section 4(1) of the Mines and Minerals Act, 1957 states that no
personn shall’ carry out or undertake any reconnaissance,
prospecting or mining operation without the proper permission
and/or consent to operate as is required under the law. In the
instant case, BCCL which is a Central Govt. Undertaking under
the Ministry of Coal, is holding all the valid licenses, permission
and clearances for carrying on mining activities even in Bhowrah
South Collieries. Such fact is also evident from paragraph 11,
page 5 of the affidavit of the District Magistrate. I say that
question of illegal mining at the instance of BCCL does not arise,
as allegedly reported by NDTV without any basis and/ or

preliminary investigation.

Documentary evidence shows that BCCL has already wvalid

licenses under the Air Pollution Act, Environment Protection Act,
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and has got all the clearances from Ministry of Environment, GOI
and consent to operate from Jharkhand State Pollution Control
Board and DGMS. The said fact has been verified and admitted by
the District Magistrate. All such valid licenses and clearances are

all annexed hereto and collectively marked as Annexure-A.

Thus, it is evident that the BCCL has got all the valid licenses and
clearances and thus, the case of illegal mining as reported by
NDTV is completely false and frivolous. Thus the basis on which
the cognizance has been taken suo motto by initiating the said
application which is illegal mining, cannot be any case against
BCCL and thus the said proceedings should be dropped against
BCCL immediately.

BCCL is one of the subsidiaries of Coal India Ltd. and under
administrative control of the Central Govt. (Ministry of Coal),
whose main motto is to mine coal which is the National Treasure
of our country. The coal excavated from such mining is utilised
for the development of our country in the form of production of
thermal power, prodlicing various kinds of energy which is
required to run our country as well as the society at large. Since
coal mining done throughout vast area, local people around such
area mainly from slum area find the coal mines as a source of
running their livelihood as most of them are unemployed. Thus,
time and again attempts are being made to steal coal. As such,
BCCL who is the repository of coal mining in India whose main
intention is to excavate coal and also safe guard coal from being
illegally stolen away, has deployed CISF Personnel at various
routes, check posts and also conduct surprise raids with local

police administration whenever any news of unauthorized mining
e i

{ _»(comes to their knowledge. Whenever any incidents of illegal
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mining has come to the knowledge of the BCCL, they have acted
promptly with due diligence and without any delay have reported

such incidents by lodging police complaints from time to time.

BCCL places grate importance on compliance of the law of the
land, adheres to all Monitoring and Regulatory Guidelines
governing mining operations. BCCL also exercises strict
monitoring and have Standard Operating Procedures to prevent
unauthorized entry into Coal Mines which also specifies as to how
and what actions have to be taken in case of illegal coal mining.
Such facts would also be evident from the affidavit of the District
Magistrate.

Standard Operating Procedures will show that whenever any
untoward incidents happens, prompt action is te be taken by the
BCCL with the help of CISF Personnel and local police to stop the
illegal mining. There are proper barriers/guards at every mine’s
entry and exit. Security Guards are deployed at the mines entry
and exits, who registers the details of the entry and exist with
regard to the vehicles/ persons entering in mines. A siren is alsc
made available at the mines entry and exits at every sensitive
posts. Wherever it is possible, there are concertina fencing/wire
fencing along with coal dumps for preventing any unauthorized

entry.

The copy of SOP of the BCCL is annexed hereto and marked as

Annexure-B.

There is also a Standard Operating Procedure dated 16t
February, 2022 for preventing unauthorized entry into the mining

- . premises. As per the SOP, at every point, the BCCL has put up
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signboards which are printed with red florescent paint bearing
signs such as no-entry, unsafe to enter and “stay out” or enter
and die. The sign boards shows that if there is any unauthorized
entry, by any person, they will be prosecuted in law. There are
effective communication being made at every week through
various Medias, loudspeakers, mikes for creating public
awareness and for understanding mining operations and the risk
and damages associated with trespassing and unauthorized entry.
If there is any illegal mining, the BCCL authority is responsible to
lodge FIR. Furthermore the office of the Project Officer Bhowra
Colliery, Eastern Jharia Area has also issued a SOP for prevention
of Unauthorized Entry dated 6% April, 2023 whereby certain
guidelines have been formulated for prevention of Unauthorized
Entry into the mines.

Copies of such SOP dated 16% February, 2022 and SOP dated 6t
April, 2023 are annexed hereto and collectively marked as

Annexure-C.

Even though allegation has been made that there has been loss of
life of 3 people due to illegal mining, such allegation is denied and
disputed. There has been no loss of life due to such alleged
purported mining which is also corroborated from the report of

the inspection team filed before the NGT.

BCCL is always cooperative with the relevant authorities when
they investigate and address any potential illegal mining activities

in the area surrounding the BCCL’s designated leasehold area.

In fact, time and again BCCL management on receiving

information of illegal mining and transportation: of coal in various
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October,

surprise inspection with the help of local police and have lodged

FIR’s from time to time before various police stations.

I state that there have been no incident of any report of any death
of 3(three) persons on 9t June, 2023 at any coal mines of BCCL.
If there would have been any incident, FIR would be been lodged
by the deceased family member or there would have any report of

death which is not there.

I state that the BCCL has taken all the precautionary measures
for curbing illegally mining. In most of the places of their land, the
stability of the land is not strong enough for proper installation of
concrete boundary as such wherever possible wire fencing has
been made with drums and signboard attached warning public at
large not to enter into such area, otherwise, they will be charged
for unauthorized entry/illegal trespass.

Documentary evidence in the form of photographs of such area
before the date of such alleged incident as well as after the death
of such alleged incident taken to prove the precautionary
measures taken by the BCCL are annexed hereto and collectively

marked as Annexure-D.

The BCCL Authority, till date, has lodged several police
complaints whenever any illegal mining activities and trespassing
into mining has come to their knowledge. Illegal mining by
unauthorized entry is an law and order problem which has to be
taken care of by the District Magistrate and the local police
administration. The details of the police complaints lodged from
time to time are set out hereunder :-

“Police Complaints dated 8t April, 2022, 9th August, 2022, 10t
022, 4% November, 2022, 9% November, 2022, 30th
ber, 2022, 5t December, 2022, 29th December, 2022, 17t
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January 2023, 31st January, 2023, 14% February, 2023, 27t
February, 2023, 10t March, 2023, 2274 March, 2023, 30th March,
2023, 9™ May, 2023, 18t May, 2023, 27t May, 2023, 14t July,
2023 and 11t August, 2023 respectively”.

Copies of some of all such police complaints are annexed hereto

and collectively marked as Annexure-E.

In fact, immediately after the incident happened, the BCCL
authorities have lodged an FIR on 10% June, 2023 before the
Local Police Station which will also be evident from paragraph 10
of the affidavit of District Magistrate. The said FIR has been
lodged under Sections 379/511/304 and 34 of Indian Penal Code,
1860.

Copy of the police complaint lodged by the BCCL dated 10t June,

2023 is annexed hereto and marked as Annexure-F.

I state that till date, no incident of any death of any three persons
have been reported or come to the knowledge of the police

authorities as well.

In fact the family members of a child, who allegedly died has
stated that their child of 9-10 years’ old while playing mistakenly
went inside coal mines and died. Thus, reporting of NDTV being
the basis of suo moto cognizance has no evidence of any death of
any child or person arising out of mining as alleged. There cannot
be any case of illegal mining by BCCL which has caused alleged
death of the child.

I state that if there is any illegal unauthorized entry inside the
said of coal mines, by any person, that is a case of illegal trespass

which is a law and order problem for which BCCL or any of its

g \officers are not responsible. It is a pure case of law and order
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problem. The local administration should look intc this issue.
Illegal trespass is governed under Section 441 of the IPC, 1860
which is set out herein-below:

“Criminal trespass - Whenever enters into or upon property
in possession of another with intent to commit an offence or
to intimidate insult or annoy person in possession of such
property, or having lawfully entered intc or upon such
property, unlawfully remains there with intent thereby to
intimidate, insult or annoy any such person, or with intent

to commit an offence”.

The said coal mines are admittedly the properties of Government
of India which are leased to BCCL and, thus, even if, any person
has entered into the premises in spite of there being repeated
warnings preventing unauthorized entry by any person would be
prosecuted, the BCCL cannot be held responsible, if any,
untoward incident at all has allegedly happened. Due to such
criminal trespass, the BCCL cannot be held responsible for such

illegal activities.

I submit that it cannot be the case of illegal mining leading to
collapse of coal as the BCCL was holding all the valid licenses and
clearances as on that date, documentary evidences of which has

already been annexed herein-before.

I state that regular compliances in accordance to the law with
regard to the measures taken under the Environmental Protection
Act, Air Pollution Act as well as Water Pollution Act are being
undertaken by the BCCL by filing a compliance report to the

concerned authority periodically.

P > -
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Copies of such documentary evidence in support of such
compliance reports filed are annexed hereto and collectively

marked as Annexure-G.

The BCCL has been carrying on mining activities by taking care of
the provisions of the Environmental Protection Act and Standard
Operating Procedures. Till date, there has been no complaint or
show cause by the Jharkhand State Pollution Control Board
regarding non-compliance of any of the measures or SOPs by the
BCCL. It thus evidences that BCCL has been carrying on mining
activities in accordance with the law and upon compliance of all
requisite measures and formalities. Thus, there cannot be any
case of illegal mining as falsely reported by NDTV, which has no
legs to stand.

I state that from the affidavits given by State Pollution Control
Board as well as the District Magistrate, it is clearly evident that
the authorities wants to evade failure on their part in protecting
the law and order problem. The authorities clearly pass of their
buck/responsibilities on the shoulders of BCCL. Such illegal
mining if at all is happened by unauthorized trespass in the
BCCL’s property cannot hold the BCCL responsible as BCCL has
taken all precautionary measures to stop such illegal mining
within their power and domain. The BCCL cannot be expected to
take law in their own hands as otherwise the BCCL will be held
guilty. Such illegal trespass into BCCL’s property if at all has
happened should not have happened if the local administration

would have properly taken care of the situation.

I state that it is pertinent to note that local people from slum

areas around the coal mines, see the coal mines as a source of

-their livelihood and as such repeated attempts have been made
\‘t‘ " b

e
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time and again to enter the coal mines with deadly weapomns.
Whenever, the field Supervisor have attempted to stop such illegal
excavation of coal, there has been incidence where Field
Supervisors have been beaten up as well as assaulted by such
local people who use deadly and sharp weapons sabbal, Gaiti,
Stick, big knifes and some of them are also carries guns. There
has been various incidents where recording sought to be made by
the Field Supervisor of such illegal mining through their mobile
phones have been snatched away by the local people so that such

incidence cannot be reported to the local police station.

I state that whenever rat holes have been found inside coal mines
created at the behest of the unauthorized entrants, the rat holes
have been filled-up. However, again with the help of sabbal, Gaiti,
Stick, big knifes illegal mining have been carried on. Such
unauthorized entry causing illegal mining is a law and order

problem for which BCCL cannot be held responsible.

The BCCL as a subsidiary of Coal India Litd cannot take law and
order in their own hand and there only remedy is to report such
law and order issue to the local administration which the said
BCCL Authority has done time and again as will be evident from
the various police complaints already annexed with this affidavit.
if the local administration has not taken steps against the said
law and order problem, the BCCL Authorities cannot be held
responsible as they have taken all sorts of measures within their
domain and power to stop such illegal activities through SOP,
Security Guards, CISF Personnels and etc. If any person forcefully

and unlawfully enter into the BCCL premises, the security guards

of BCCL have immediately taken steps to report such incidents to

1€ local pohce station and have also restrained them from
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involved it such illegal mining have even threatened the security
guards and Officers of the BCCL with their deadly sharp weapons
as such since the BCCL cannot take law in their own hand even
after making all attempts. Such illegal mining activities have

been reported to the Local Police Stations.

32. Thus, the BCCL has always acted with the diligently whenever
any illegal mining activities have come to the knowledge by taking
steps as detailed herein-above. As such no order should be
passed against BCCL for the alleged incident which has allegedly
taken on 9t June, 2023 which will prejudice the right of the

BCCL in any manner whatsoever.

33. There should be any enquiry about the veracity of the news
report. Alternatively, NDTV should be called upon to disclose the

basis and veracity of such reporting.

34. [ state that BCCL is not responsible for any alleged incident which
took place on 9t June, 2023 and thus, the present proceedings
should be dropped against the BCCL without any order being

passed against them.

35. The statements made in paragraphs 1 to 32 of the foregoing
Counter Affidavit are based on information and records which I

believe to be true to my knowledge and the rests are my respectful

submission before this Hon’ble Tribunal. A

Prepared in my office. DEP NT

Identified by

>
. Advocate.
2= [y ALY

¥ & BARZAR (Adw)
E. No2202 / 2000

Tiof the CrPC, 1973
TR & wis (8) (I




13

VERIFICATION

I, Nirjhar Chakraborty, son of Late Nirmal Kumar Chakraborty,
aged about 53 years, by faith — Hindu, by occupation — Service, working
for gain at Bharat Coking Coal Limited (BCCL) having its office at Koyla
Bhawan, Koyla Nagar, Dhanbad-826 005 do hereby solemnly affirm and
state that the contents of this affidavit are true to the best of my
knowledge and belief.

Date:éfg/] ]7\—@5

Ai‘d\a Sig%tu re
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JHARKHAND STATE POLLUTION CONTROL BOARD i

o |
JSPCB

TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

Ref No. JISPCB/HO/RNC/CTO-14176185/2022/1864 Dated : 2022-12-30

Consent to operate (CTQO) under section 25 /26 of the Water (Prevention & Control of Pollution) Act, 1974 and
under section 21 of the Air (Prevention & Control of Pollution) Act, 1981

1. Application (s) dated 2022-09-08 of Cluster X Coal Mines with Sudamdih Washery & Siding, Occupier
Name :S. S. Das for consent under section 25 (1)(b)/25 (1) (¢)/26 of the Water (Prevention & Control of
Pollution) Act, 1974 and under section 21(1) of the Air (Prevention & Control of Pollution) Act,1981..

2. Decuments Relied Upon:

(a) The content of Environmental Clearance (EC) issued from MoEF, New Delhi, vide ref. no.-

(i) J11015/380/2010-1A-11 (M) dated 12.06.2019 for cluster-X for coal mining project of capacity 2.289
MTPA and Coal Washery — 2.08 MTPA of M/s Bharat Coking Coal Ltd. In an area of 2057.47 Ha located
in District —Dhanbad (lhark’nand) —Amendment in Environmental Clearance showing balance life of mines
as UG- 30 and OC- 43 years- reg.

(i1} The content of Environmental Clearance vide No. J-11015/380/2010-IA.11 (M) dated 6th
February,2013 for Cluster X (6 mines of 1.762 MTPA of normative and peak production of 2.289 MTPA
in a combined ML arca 0f 2057.95 ha) and Sudamdih Coal Washery (Within the lease hold of Sudamdih
Shaft Mine) of 1,6 MTPA of normative and 2,08 MTPA peak production for a area of 18 ha of M/s Bharat
Coking Coal Ltd., located in Jharia Coalfields, Dist. Dhanbad, Jharkhand (EC based on TOR granted on
09.02.2011).

{b) The content of copy of CTO vide Ref. No.- JSPCB/HO/RNC/CTO-11086143/2021/1688 Dated :
31.12.2021 valid for 31.12.2022 for production of Coal -2.289 MTPA and Washed Coal —2.08 MTPA
with compliance report.

(¢) The content of certificate mentioning that the mining lease has been expired in the year 2002 & 2003,

but in the interest of Coal mines the said lease has been extended to further 30 years under MMDR Act,
1957 {mcrnu red in the letter issued by Ministry of Coal and Mines) and has uploaded copy of legal

01)111101‘1 dated 19.08.2015 of Sri Kaushik Chanda, Additional General Sohcum for India in the matter
elated and copy of the land details. 2 -

{d) The coment of Inspection Report (IR), vide Ref. No.
{1} 1106, dated 28.09.2022 of R.0., JSPCR, Dhanbad;
(i1}1378, dated 03.12.2022 of R.O., JSPCB, Dhanbad.

3. The consent is granted under section 25 / 26 of the Water (Plcventmn & Contro of Pollutlo ct, 1974
and under section 21 ot the Air (Preveniion & Control of Pollution) Act, 1981 to operafe:| thc plo_lcct in
Mauza -Bhowra, Gourkhuti, Mohulb , P § -Bhowra , District -DHANBAD as follows

-~ - )_-,.....'“"/
! ‘ ; !
Project Site-Arca | Investment | Product & Capacity Period of CTO
| (Rs)
. , |
| Plot Nos. | Area | Date of issue
I‘ : | To




|
Before As per EC 2057.47 9465 Lacs Coal -2.289 MTPA 31/12/2024
Expansion Ha [as [as per and Washed Coal —
) per EC] previous 2.08 MTPA [as per
CTO] EC]

(A) Specific Conditions:

ot

1. That, the occupier shall shift/keep OB dump(s) to grey land and at least 100 mtr away from river /
stream/ water body.

2. That, the occupier shall construct toe wall and garland drain around OB dump(s) with pucca sumps

having pumping back arrangement of settled run off to prevent carryover of soil and dirt with runoff into
nearby water body/ stream.

3. That, the occupier shall comply all the conditions of Environmental Clearance issued by Ministry of
Environment and Forest, Govt. of India. New Delhi.

4. That, the occupier shall install systems for online monitoring of ambient air quality and continuous mine
water discharge quality with connectivity to Jharkhand State Pollution Control Board and CPCB servers.

5. That, the occupier shall reclaim the mined out area as per guideline prescribed by CPCB.
6. That, the occupier shall store OB dump properly and construct toe wall and garland drain and shall

construct siltation pond.

7. That, the occunier shall install facilities to dispose of carbonaceous hazardous and non-hazardous solid
wastes for co-processing in high temperature kilns/ furnaces and shall dispose of non-carbonaceous
hazardous wastes to TSDF and shall use non-carbonaceous non-hazardous solid wastes or mine overburden
as a substitute of live soil or as a land fill.

8. That, the occupier shall do sprinkling of water regularly on haul roads, transport roads and dusty areas.

washery by pneumatic conveyor fully covered all along its way.

[
b

10. That, the occupier shall reclaim mined out areas with OB and shall plant tregs on them

11. That, the occupier shall do Over Burden management properly as prescribed iﬁ“&n’v’i'ﬁg}‘gﬁmgmal _‘
clearance. Ry, idy

I



12. That, the occupier shall maintain proper housekeeping within the premises.

13. That, the occupier shall inform to Regional Office-Cum- Lab, Hazaribagh and Head Office, JSPC
Board,

at Ranchi within 24 hrs from the time of closure or opening of the plant.

14. That, the occupier shall submit details of EMP & funds earmarked for this mine and shall submit status
of utilization of fund in regular intervals.

15. That, the occupier shall obtain authorization under HoWM Rules' 2016 and shall dispose the hazardous
waste as per the rules defined.

16. That, the occupier shal construct the Toe wall & Garland drains along the remaining parts of finalized
OB dumps by 31.12.2023 and shall submit its status report to the Regional Office, Dhanbad on a quarterly
basis for compliance.

17. hat, the occupier shall complete the installation work of Fixed-Type Water Sprinklers and Fog Connons
within 6 months from the date of issuancz of CTQ and shall submit its status report to the Regional Office,
Dhanbad failing which CTO may be revoked.

18. That, the occupier shall complete the installation work of the wheel washing system at ASP Colliery
within 3 months from the date of issuance of CTO anc shall submit its status report to the Regional Office,
Dhanbad failing which CTO may be revoked. ‘

19. That, the occupier shall submit the 6 monthly compliance reports to the Regional Office, Dhanbad
failing which CTO may be revoked.

20. That, the occupier shall submit applications for renewal of conent under section 25 /26 of the Water
(Prevention & Control of Pollution) Act. 1974 and under section 21 of the Air (Prevention & Control of
Pollution) Act, 1981 again 120 days prior to the date of expiry of this consent with requisite fee and
documents showing compliance of all of the above conditions.

21. That. the occupier shall install, operate and maintain the CAAQMS and PM 10 analyzer within 6 months
and ensure data transmission of JSPCB and CPCB server uninterrutedly.

22. That, the occupier shall submit compliance of this CTO every year alongwith the recent analysis reports
successively.

23. That, this CTO supersedes the CTO granted vide ref. no. JSPCB/HO/RNC/CTO-11086143/2021/1688,
dated 31.12.2021.

(B) General Conditions :

l6
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Time Weighted

Concentration in Ambient Air

SN Pollutant Riceivs Industrial, Ecologically
verage Residential, Rural | Sensitive Area
and Other Area (notified by
i Central Govt.)
(1) ) | 3) ) (5)
1 Sulphur Dioxide Annual 50 20
(S02), ug/m3 24 hours 80 80
2. Nitrogen Dioxide Annual 40 30
(NO2), ng/m3 24 hours 80 80
3. Particulate Matter Annual 60 60
(size less than 10 24 hours 100 100
wm) or PM10,
ug/m3
4, Particulate Matter Annual 40 40
(size less than 2.3 24 hours 60 60
um) or PM2.5,
ue/m3 .
3. Ozone(C3), & hours l 100 100
ue/m3 | hour i 180 180
6. Lead (Pb) pg/m3 Annual 0.50 0.50
24 hours , 1.0 1.0
’ |
il Carbon Monoxide & hours 02 02
(CO) mg/m3 1 hour 04 04
8. Ammonia (NH3) Annual 100 100
ug/m3 24 hours | 400 400
9. Benzene (C6H6) Annual ! 05 05
ug/m3 |
|
10. Benzo(a) Annual 01 01
Pyrene(BaP) |
Particulate Phase I
only ng/m3 |
11. Arsenic (As) Annual
ng/m3
12. Nickel (N1) Annual

ng/m3

I\GEL S( rial E1G

i I.C 4 - Manaatorv
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3)

“)

(7)

(8)

9)

That, the occupier shall maintain the emission quality within the standard and the quantity, as follows:

| SN | Parameter Standard

1 Particulate Matter 150 mg//Nma3

That, the occupier shall keep process effluent in close-circuit and the quality of effluent from other
sources in conformity with the standard (s) and the discharge quantity as below:

! SN | Parameter Standard

1 Total Suspended Solids 100 mg/L

2 BOD 30 mg/L
3 COD 250 mg/L
4 Qil & Grease | 10 mg/L

That, the occupicer shall dispose of solid wastes as follows:

SN Waste Type Mode of Disposal
| 1 | Hazardous Carbonaceous Wastes | In co-processing in high
| ; temperature furnaces or kilns
2 - Hazardous Non-Carbonaceous | In TSDF
| Wastes
3 | Non-Carbonaceous Ncn- As a substitute of Soil or Mineral

' Hazardous solid wastes/ Mine
| Over Burden

That, the occupier shall keep D G Sei(s) within acoustic enclosure and shall keep the height(s) of
exhaust pipe(s) as per Central Pollution Conirol Board norm.

That, the occupier shall install and maintain Central Ground Water Board/ State Ground Water
Directorate approved system of rain water harvesting-cum-ground water recharge and submit the
photographic view of the structures within a month.

That, the occupier shall grow and maintain greenery of the project in the periphery and other available
spaces and shall continue enhancing its plant density and biodiversity.

That, the occupier shall submit environmental statement with supporting’ SicHioTe Culations
analyses reports, every year latest by 30th September of the next financial 3

|

That, the occupier shall submit report(s) duly monitored and issued by anNAB 7
9001:2008 and OHSAS 18001:2007 certified laboratory in compliance sub-paia:

paragraph 3 of this CTO yearly at required periodicity.




(10)

(1)

(12)

That, this CTO is valid subjected to the validity of mining Lease/Mining
Plan/Ecofriendly/Environmental Clearance, if applicable. In case of no renewal of Mining
Lease/Mining Plan, this consent shall be treated as revoked automatically.

That, this CTO is issued from the environmental angle only and does not absolve the occupier from

other statutory obligations prescribed under any other law or any other instrument in force. The sole
and complete responsibility to comply with these conditions laid down in all other laws for the time-
being in force, rests with the industry/ unit/ occupier.

That, this CTO shall not in any way, adversely affect or jeopardize the legal proceeding , if any,
instituted in the past or that could be , instituted against you by the State Board for violation of the
provisions of the Act or the Rules made there under.

That, the occupier shall comply with all applicable provisions of the Water (Prevention & Control of
Pollution) Act. 1974: the Water (Prevention & Control of Pollution) Cess Act, 1977; the Air
(Prevention & Control of Pollution) Act, 1981: and the Environment (Protection) Act, 1986 and Rules
made there under.

That, this CTO shall not absolve the occupicr {rom making compliance of other statutory prescribed
under any law or direction of courts or any other instrument for the time being in force.

S That, this CTO is being issued on the basis of information/ documents/ certificate submitted by the
unit. This CTO will be revoked if any of the information/documents/certificates/undertaking given
by the occupier is found false/fictitious/forged in future.
6. The Order shali be valid subject to compliance of all other legal requirements applicable to the unit.
7 The State Board reserve the right to revoke, withdraw or make any reasonable variation / change /
alteration in conditions of this consent.
This is issued with the approval of the Competent authority
(Yatindra Kumar Das)
Member Secretary
Memo No. : JSPCB/HO/RNC/CTO- ; Dated : 2022-12-30

14176185/2022/1864

Copy to:  M/S Cluster X Coal Mines with Sudamdih Washery/Office of General Manager, E. J. Area,
BCCL, P.O.- Bhowra, Dhanbad/Director of Industries, Government of Jharkhand, Ranchi/ Director of
Mines, Government of Jharkhand, Ranchi/ Chief Inspector of Factories, Ranchi/ Deputy Commissioner,
Dhanbad/ D.F.O., Dhanbad/ D.M.O., Dhanbad/ Regional Officer, R.O., Dhanbad for information &
ensuring compliance of the above.

(Yatindra Kumar Das)
Member Secretary
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HTRTT TAWDTY
Govt. of India
Ministry of Lobour & Employment

Coiiensd WITST TLRIT Ferlore eraoi=r
syTRE AT Directorate-General of Mines Safety

NO: 010157|CZ|Dhanbad Region No.IlT|Perm|2022|238514 Date:01.07.2022

From
DIRECTOR OF MINES SAFETY, REGION NO.III, CENTRAL ZONE, DHANBAD, JHARKHAND.

To
AGENT, BHOWRA (S) COLLIERY, M/s BCCL, PO. BHOWRA, DHANBAD, JHARKHAND.

Sub: Permission under Regulation 112 (1) & 196 (3) of the Coal Mines Regulations, 2017 to work in No.
X1, XI/XILL X & IX seam by mechanised opencast method using HEMM with deep hole controlled blasting
within 500 m but beyond 100 m from bastee/surface structure/dwellings in the area bounded by
G,WI.X1.Y1L.B.C.D.M.N’.N.O & G as shown on plan No. BH(S)/DGMS/PER/SURFACE /2022/177, dated
06.06.2022, at 4A OCP of Bhowra(S) Colliery, E.J. Area, M/s. BCCL — Extension of area with
modification thereof.

Dear Sir,

Please refer to your application vide letter Nos. BCCL/EJA/BH(S)/DGMS/Extension 4A Patch/2022/466,
dated 27.04.2022, BCCL/EJA/BH(S)/DGMS/Extension 4A  Patch/2022/656, dated 06.06.2022,
BCCL/EJA/BH(S)/P0O/2022/648, dated 06.06.2022, BCCL/EJA/BH(S)/DGMS/Extension  4A
Patch/2022/751, dated 22.06.2022, Online Application, Id: 238514, dated 27.04.2022, I1SO Safety Clearance

vide letter No. St H1. UT. T0T./A. U.(F. & §)/PRATTT — SHTCRI/2022/322, dated 22.06.2022, study report on
“Analysis of slope stability of Bhowra(South) Colliery, Eastern Jharia Area, BCCL, as per regulation 106(2),
CMR - 2017 submitted to them by B.I.T Sindri, Dhanbad, vide Project No. CNP/BIT/MIN/2019/SS — 05,
dated 11.11.2020, study report of IIT(ISM), Dhanbad (Project No. CONS/5073/2019-2020) for controlled
blasting, surface plan no. BH(S)/DGMS/PER/SURFACE /2022/177, dated 06.06.2022 and other documents,
on the above subject.

The matter has since been examined on the basis of the information furnished by you.

In exercise of the powers conferred on the Chief Inspector of Mines (also designated as Director-General of
Mines Safety) under Regulations 112(1) and 196(3) of the Coal Mines Regulation, 2017 and by virtue of the
authorization granted to me by the Chief Inspector of Mines (also designated as Director-General of Mines
Safety) under Section 6(1) of the Mines Act, 1952, 1. hereby, modify, permission granted earlier vide letter
No. 010157|CZ|Dhanbad Region No. III|PermExemp|2021|195446, dated 26.11.2021, to work in No.
X1, XI/XIL X & IX seam by mechanised opencast method using HEMM with deep hole controlled blasting
within 500 m 'but beyond 100 m from bastee/surface structure/dwellings in the total area bounded
by “G,W1,XLYi,BCDMNNO & G” including  the  extended area  bounded
by “P,Q,R,S,T,U,V,B,Y1,X1,W1 & P” as shown on plan No. BH(S)/DGMS/PER/SURFACE 12022/177,
dated 06.06.2022. at 4A OCP of Bhowra(S) Colliery, E.J. Area, M/s. BCCL, subject to strict compliance of
the following conditions:

1.0 Modification of Condition No. 1.2 of Permission letter No. 010157|CZ|Dhanbad Region No.

II|PermExemp|2021|195446, dated 26.11.2021: No mining opezaeiiisssuali®g, carried out within the area

bounded by points “GWI.XIL.YL.LBCDMN' N,O & ; on plan No.

BH(S)/DGMS/PER/SURFACE /2022/177, dated 06.06.2022 of land to M/s BCCL.
4

2.0 Modification of Condition No. 1.6 of Permission l&tr

IIT|PermExemp|2021|195446, dated 26.11.2021: Before'..:Sta

W,

QJ‘S‘HCZJ thanbad Region No.
any “quarrying operation, all

L
= R *g i F
https://approval-permission-dgms.gov.in/PermissionExemptionRelaxation/PEREmailCorrespor ., raft? QjSﬁWJSOSYZeVITjRJiiSA%sd%Sd 1/5
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bastee/structures/dwellings if any located within 100 m distance from the proposed area shall be

vacated/demolished and rendered uninhabitable.

3.0 Modification of Condition No. 3.1 of Permission letter No. 010157|CZ|Dhanbad Region No.
I|PermExemp|2021]|195446, dated 26.11.2021: No deep hole blasting shall be done within a distance
of 100.0 m from any permanent building or surface structure whether or not belonging to Owner unless
vacated and demolished. This distance shall be clearly demarcated on the surface and in opencast working by

means of permanent posts/pillars in red colour.

4.0 Modification of Condition No. 3.5 of Permission letter No. 010157|CZ|Dhanbad Region No.

Email

2%

II[PermExemp|2021[195446, dated 26.11.2021.: While blasting in area within 500 m but beyond 100 m of
dwellings/hutments or any permanent structures whether or not belonging the Owner, the maximum charge
per delay and the total charge per round shall not exceed as indicated below:

Distance of |Maximum Maximum Total Charge |[Total Charge Per

structure from|charge/delay charge/delay Per Round Round

the blast site |(Allowable PPV  |(Allowable PPV  |(Allowable (Allowable PPV

Smm/s) | 0mm/s) PPV 5 mm/s) [10 mm/s)

100m 21 Kg 56 Kg 610.71 Kg 1368 Kg
[50m | 48 Kg 127 Kg 1374 Kg 3079 Kg
200m | 86 Kg 227 Kg 2442 Kg 5474 Kg

| 250m | 134 Kg 354 Kg 3816 Kg 8553 Kg

| 300m | 194 Kg 511 Kg 5496 Kg 12317 Kg

. 350m | 264 Kg 695 Kg 7481 Kg 16765 Kg
400m 345 Kg | 908 Kg 9771 Kg 21897 Kg
500m 539 Kg { 1419 Kg 15267 Kg 34214 Kg

5.0 All other conditions stipulated in permission letter no. 010157|CZ|Dhanbad Region No.
II|PermExemp|2021|195446, dated 26.11.2021 shall remain unchanged and be strictly followed.

6.0 All conditions for deep hole blasting in opencast mine as stipulated in Gazette Notification, G.S.R.

985(E), dated 01.10.2018 shall be strictly complied.

7.0 To control flying fragments resulting out of blasting from projecting beyond a distance of 10metres from
the place of firing, following precautions shall be taken:-

https://approval-permission-dgms.gov.in/PermissionExemptionRelaxation/PEREmailCorrespondence/ Draft?q=QjSHWj605YZeVITjRJiiSA%3d%3d
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a. No shot hole shall be fired in crushed, broken or fractured ground/strata.

b. Blasting shall be done against a free face only. Blasted material shall be cleared off before commencement
of drilling operation for succeeding round.

c. Top stemming column shall not be less than the burden.

d. Only such stemming material that is free from pebbles and stone chips shall be used. Moist sand shall be
used for stemming of deep holes.

e. All the blasting operation shall be conducted with muffling arrangement strictly. Muffling of holes should
be done with conveyor belt and wire netting pieces (1.8m x 1.2m) overlain by 3 to 4 sand bags each 35.0-
40.0kg by weight or heavy duty blasting mats shall be used for effective muffling of blast holes.

f. Variation in inclination of holes shall be within 5 degrees to avoid variation in crest and toe burden.

g. In an undercut bench face. the quantity of explosives to be charged within undercut portion shall be
suitably reduced.

h. In case water is encountered in any shot-hole, either the shot-hole shall be dewatered by blowing
compressed air into the hole or the explosive column shall be gently pushed down by wooden rod and
sufficient time given for the explosive column to-sink to the desired depth before the round is fired.

8.0 Arrangements should also be made for guarding against unauthorized entry of villagers & animals within
the distance of danger zone.

9.0 No secondary blasting/boulder blasting shall be carried out when blasting site is within 500m from the
existing structure. In case of boulder formation, the boulders shall be dozed off to a suitable distance.
Secondary blasting/boulder blasting, if conducted shall be done separately from production/main blast.

10.0 Mobile telephones shall not be used in the blasting areas at the time of handling, charging and blasting
of explosives.

11.0 The cartridge of explosives shall be lowered carzfully into the shot-holes so as to avoid sticking of
cartridges in the shot holes thereby causing air spaces in column of explosive charge. After charging each
hole with explosive. the length of the remaining hole shall be measured to ensure that the cartridges are in
close contact with each other and there is no air gap between any two cartridges of explosives. In case of the
length of uncharged portion, the hole is not as per the calculation thereby indicating the presence of air space,
attempt may be made to push down the charge in case of slurry explosives only. Remaining hole shall then
be stemmed with moist sand and before blasting the shot-hole.

12.0 Blasting shall be conducted in day light only and shall not be conducted under overcast sky.

13.0 In case of change in Geo — Mining conditions, fresh study shall be conducted to obtain the maximum
charge per delay and per blast.

application vide letter No. BCCL/EJA/BH(S)/PO/2022/648, dated 06.06.2022 shafl

15.0 The P.P.V. at dwellings/other structures not belonging to the owner shall be meas s ;
the records of the same shall be maintained in 2 bound paged book kept for the purposéziuly%e) ned
by blasting officer and manager. A quarterly report of the same shall be sublq'uttqd &4 1S Bir
PPV shall not be more than the limit as mentioned in DGMS Circular No. 7 of L@f.@:?}as giveny

A

Dominant excitation fréqueHiy.]
<8Hz [8—25Hz P25Fr

Type of structure

(A) Buildings/structures not belonging to the owner
1. Domestic houses/structures (Kuchcha, brick & cement) 5 10 15

https:!fappm\.ral—permission-dgms,gov,]mPerrm'ssionExempﬂonRelaxaiionIPEREmaiICorrespondancelDraﬂ?q=Q§SHN605YZeV[TjRJiiSA%Sd%Sd 3/5
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2. Industrial buildings 10 20 25
5. Objects of historical importance and sensitive structures| 2 5 10
(é'j Buildings with limited span of life and belonging to owner
|. Domestic houses/structures 10 15 23
2. Industrial buildings {15 25 50

16.0 In case, with any of the deep-hole rounds fired, the PPV of ground vibrations resulting out of blasting is
observed to be more than 10mm/sec at a distance of 100m from the site of blast or the flying fragments
project to a distance beyond 10m from the place of firing/blasting, operations shall be discontinued and this
Directorate shall be informed immediately and blasting operations connected with this permission shall not
be resumed unless express permission in writing is accorded by this Directorate.

17.0 Blasting time shall be fixed by the Manager in consultation with local people and a caution board
prepared in the local language depicting the time of blasting shall be prominently placed at strategic places
all around the proposed area. No blasting shall be done in deviation of the blasting time fixed except for
reasons (o be recorded in writing by Manager.

18.0 The surface over the area to be blasted and upto 10m around shall be cleaned of any loose material or
stones etc. The area falling within a distance of 60 cm from the collar of each blast hole shall be cleaned of
loose stone. drill cuttings. debris and other loose material.

19.0 Two way communication by wireless/walkie-talkie sets shall be provided to the Assistant Manager in-
charge of blasting, the shot-firer and to the assistants of the shot-firer. The set, including mobile phones in
possession of blasting personal. if any, shall remain switched off during handling and charging of explosives.

20.0 Before shots are charged, stemmed and fired, sufficient warning by siren or other suitable means shall
be given to warn persons within a radius of 500m, including to the inhabitants of structures and dwellings,
not belonging to the owner.

21.0 It shall be ensured that no person remains in the dwellings/structures of any of the villages falling within
a radial distance of 500m of the place of firing at the time of blasting. Guards shall be posted for the purpose
to ensure that no person inadvertently enters the danger zone, and that all persons within the danger zone
have taken proper shelter. A mobile vehicle fitted with siren shall also be provided for warning the persons
within danger zone.

22.0 Guards shall be posted at either end/extreme points of the road falling within danger zone, who shall by,
efficient signals, intimate clearance of traffic to the shot-firer and also warn passerby and vehicles.

23.0 Suitable emulsion explosives shall be used. if high water percolation is observed in the drilled holes.
24.0 Owner, Agent and Manager shall provide substantially built shelter to shotfirer and his assistants for
taking shelter in danger zone. Blasting shelter without bottom plate shall not be used for taking shelter.

Blasting shelter shall not be placed in the direction of free face of blasting site.

25.0 The preparation of charges and charging & stemming of holes shall be carried out under the personal
supervision of overman (called shotfirer), who shall fire the shots himself.

26.0 Firing of shots by exploder shall be done by shotfirer only when blasting efficer BEE pioh ance after
observing all precautions against blasting. ' ' S

27.0 ADDITIONAL CONDITIONS:

27.1 A Code of practice for controlled deep hole blasting shall be framed by,
basis of safety management plan, which shall strictly be followed.

27.2 In the event of any change in the circumstances connected with this peg I, o3 ;
B - ¢ 7 - I S LR 5 :
endanger the life of persons employed in the mine or the mine, the mining Operatiens*for which this

permission has been granted shall be stopped forthwith and intimation thereof shall be sent to this

https://approval-permissicn-dgms.gov.in/PermissionExemptionRelaxation/PEREmailCorrespondence/Draft?q=QjSHWj605YZeVIT|RJIISA%3d%3d  4/5
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Directorate. The said mining operation shall not be resumed without express and fresh permission in writing
from this Directorate.

27.3 If at any time any one of the conditions, subject to which this permission has been granted, is violated or
not complied with, this permission shall be deemed to have been revoked with immediate effect.

27.4 This permission may be amended, modified or withdrawn at any time if considered necessary in the
interest of safety and is being issued under Regulations 112(1) and 196(3) of the Coal Mines Regulations
2017 only, without prejudice to any other provisions of law which may be or may become applicable at any
time.

27.5 This Directorate shall be informed as soon as the mining operations are commenced in accordance with
the above permission. Intimation about completion of the mining operations should also be sent promptly
and in any case not later than one month thereof.

2 7. 6 This permission is in supersession of the permission/exemption/relaxation, if any, granted under the
aforesaid regulations in the past.

27.7 This permission shall remain valid up to 25.11.2025 or till exhaustion of permitted area whichever is
earlier.

UKESH KUMAR SINHA (DIRECTOR - DHANBAD REGION NO.III)

https:Happrovavaermission-dgms,gov.ianermissionExemptionRe!axation.*PEREmaiiCorrespondenceiDraﬂ?q=QjSHWﬁB05YZeVITjRJiiSA%3d%3d 5/5
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v Standard operating procedure for Qutsourcing mines

Responsibility and Execution — Qutsourcing agency of

BCCL mines under HoE and Transport contracts

e Majority of the mines of BCCL is operated by Outsourcing contractors. As per
the NIT clause 12 of Condition of Contract under General Terms and
Conditions: s -

“The contractor will have to make necessary security arrangement to
prevent theft of coal from the project premises, during transportation and
also at coal dumps.” '

¢ In pursuance of this clause, this SOP has been drafted to specify the roles of
security personnel involved in protection of these mines.

e Escalation Mechanism:- _

In the event of any accidental disaster, theft, fire, vandalism and attack on
the post, outsourcing security will inform immediately to the Outsourcing
agency Control room. Further the security personnel will also activate
emergency alarm system/siren wherever available. The person deployed at
Outsourcing agency Control room will further share the information with
CISF mobile patrolling team & CISF Control room of respective area and
Security head of Outsourcing mine and BCCL Security Nodal Officer and BCCL
Mines Official. Further CISF Control room will inform the matter to CISF
Company commander, who will further intimate the same to Area
Commander of CISF. Based on need, Company commander will call the local
police in case of any law & order issue.
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{ Local Police
9 .
i
CISF Company Commander Area Commander
(CISF)
B

.
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Outsourcing Mines

Control Room

CISF Mobile Patrolling ; CISF Control Room Security Head of | BCCL Security
: Team Outsourcing /Nodal Officer
- ' /Mine Official

Security Guard of Outsourcing
: h Activate Siren
Mines

/_
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Access Control at Qutsourcing Mines:

e Proper barrier at mine entry/exit. The security guard deployed at the mines
entry/exit will maintain a register for entry of details with regard to
vehicles/persons entering the mine. He will also make entry of any
unauthorized movement of vehicles/persons.  Responsibility - Contractor

e A siren will be made available at the mine entry/exit and at other sensitive

duty posts. Responsibility,- Contractor
e CCTVs will be installed at all locations prone to theft or any other untoward
incident.
e  Security lighting will be provided wherever required including at places
where CCTVs are installed. : Responsmlhty Contractor

e Concertina fencing Wlll be provided at Coal dumps for preventlng any
unauthorized entry.

Role of Private Security Personnel: Responsibility - Contractor

The private security personnel are employed by the contractors to man the duty
posts for the above mentioned areas. Security personnel shall perform duties on
the post allotted to them as per the duty roster. Their duties, in general, shall
include the following:-

Do’s

e Hourly situation report should be taken by Outsourcing agency Control room
personnel from aii the security guards. Later, the same should be shared with
CISF control room of the Concerned Area.

e They shall be responsible to be present at the allocated post/ place at the
allocated time and go through the instructions provided at the post.

o All guards shall maintain a high standard of turnout and shall always remain
alert.

e They shall always keep their eyes and ears open to keep vigil and
observation. .

e Be fully conversant with the security equipment being used in the course of
their duty.

e Be fully conversant with the security controls, alarms, escape routes within
their area of responsibility. o =

the premises, as per the site guidelines.
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o Identify and report any person inside the premises without proper

identification.

o Ensure that the Company property are not allowed to leave the premises
unless accompanied by a property pass that has been signed, duly authorized
by concerned authority.

o Leave the post only when properly relieved, after handing over documents,
equipment (if any) to the reliever and logging all activities and incidents
during their shift.

e Take responsibility of the assigned equipment, adhere to preventive and
corrective maintenance, and ensure full functionality and maximum uptime.

e They will participate in all training events, mock drills and éxercises organized
in the Facility. '

Reéponsibi‘lities of the Security Head : Responsibility - Contractor

e Overall responsible for security of the Outsourcing mines.

e Provide a dedicated mobile number to all duty posts which will be circulated
to BCCL/CISF.

e Periodically check the working of the security gadgetry provided to the duty
posts including Search Light, Mobile , CCTV and RFID (where installed) etc

o He will check working of perimeter/security lighting in the Facility.
e Ensure regular conduct of Security Training.

o Act as interface between Outsourcing Contractor and external Security
Organizations like CISF, local police and BCCL management on security
issues.

e Hold planned Security Audits and facilitate external security audits.
e Inform to Qutsourcing contractor about any breakdown in CCTV system.
s Maintain effective intelligence and vigilance network.

e He must take frequent rounds of the posts during night and make entry in
the patrol book.

e He must ensure that sentries are aware of action to be taken by them in case
of fire, disturbance, and emergency.

o He will muster additional guards for the special dq:,';.‘
instructed by the Outsourcing Contractor. /
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Types of duty posts are listed below :

o Mine entry point: This is a main access point in which staffs, workers, Hywas,
trucks, pay loaders and other vehicles enter the mine. -

e Mine face

e Parking lot

e Coal Dump ,

o Mine exit point: This is the point at which the trucks and other authorised
vehicle exit.

e Control room

Sécuritv Post: Mine Entry Point/Exit point: Responsibility - Contractorl

e The person on duty during each shift shall exchange the charge correctly as
per the column of the register to be maintained at the check post in the
respective register which shall be signed by the receiving and delivering
security personnel. The report of how many vehicles remain inside the check
post during their duty will also be entered in the Handing Taking Register.

e The members of the force posted on duty shall maintain the registers, files,
documents, etc., which are used on the post, in a neat and proper manner
and shall exchange their charges in the relevant register in a proper manner.

o The security personnel on duty shall physically check the vehicles after
proper matching with the list of vehicles issued by the management before
releasing the coal vehicle/persons inside the entry point.

o Searching and frisking of all vehicles

e Stop the unauthorized entry of any person and vehicle.

unauthorised movement of vehicles/personnel within the mines anreport
the same to the Outsourcing agency control room.

s He will also keep a watch over any unauthorised movement near, vehicles
parked within the mines and report the same to the cont ghlNag °

20
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« He will keep a vigil over the entire perimeter of the mine and identify and

report about any escape route created to the control room. 3\

Security Post: Coal dump : Responsibility - Contractor

o The security personnel on duty will allow the vehicles in coal-dump only
after checking the type of slip of the vehicles and ensure whether that
the vehicle is authorized for loading in that dump or not and what grade
of coal is to be loaded. ,

o The security personnel on duty will also monitor the CCTV and other
equipment installed in the coal-dump.

e On duty security personnel will vigilantly patrol the coal dump and ensure
that the people of the basti near the coal dump do not enter the coal
dump for theft. ¢ :

e Will detain the vehicle after mformlng the Loadlng Babu CISF Mobile
patrollmg team andSecunt\,r head of Outsourcmg mineof any irregularity
or illegal action.

e Ifthe vehicle is allowed night-stay by the management due to breakdown
or any other reason, the security personnel will ensure that all the
vehicles mentioned in the permit letter are present.

e On completion of loading, will sign the reverse of the slip with the name
correctly.

Security Post: Control room : Responsibility - Contractor

o Will maintain all the registers properly and will submit them in front
of the higher officials if needed.

e The control room will receive all types of information and will inform
the CISF Control Room/ Security Head in time.

o Will receive the information given on wireless/telephone and make
an ehtry in the relevant register

e After receiving the situation report from all auty stations at an interval
of one hour, its record will also be entered.

o If the situation report is not received, then immediately contact the
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e Security personnel while on duty, without giving charge to the

reliever, shall not leave the place of duty irrespective of the

circumstances.

e CCTV footage should always be monitored by a dedicated’ security
personnel within the control room.

IMPORTANT CONTACT NUMBERS

S.N. CONTACT NO. OF CONTACT NO. REMARKS

1 | OUTSOURCING MINES CONTROL:
| ROOM ' T

2 | CISF CONTROLROOM

3 | CISE MOBILE PTL PARTY

4 | SECURITY HEAD OF OUTSOURCING
MINES

5 | LOCAL POLICE STATION

6 | BCCL AREA SECURITY OFFICER

Filing a FIR

FIR means First Information Report, made to police, about commission of a
cognizable offence. In effect, it amounts to putfing law in to motion by giving
information relating to the commission of a cognizable offence to an officer
in charge of a police station, (which shall be reduced into writing and read
over to the informant)and shall be signed by the person giving such
information. It is mandatory to give a copy of the first information report (as
recorded by police)to the informant free of cost.

Procedure for Filing the FIR

e The Ouisourcing contractor/complainant shou
having jurisdiction over the area(where Q@
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report to Officer in-charge /station house officer about commission of the

offence.
Information to Mine management and CISF.

Every piece of information relating to the commission of offence is to be
given to the officer in-charge of the police station. A written complaint
should be submitted.

Outsourcing contractor/complainant should sign thé complaint.
Complete information including the contact details should be provided in
the complaint.

The Outsourcing contractor/complainant should receive a copy of the FIR.

If the officer in charge of the police station refuses to record the
information, the complaint should be submitted to the concerned
. Superintendent of Police (SP) with a copy to the local police station.

In case no action is initiated by the SP or the local police station, options
to approach the court should be exercised in consultation with the legal
team.

FIR information to be given on whatsapp.

Weekly and Monthly compile report must be share to mine official as well
as BCCL HQ also.

Guidelines for Filing the FIR

e The FIR should be a comprehensive document and all necessary details
should be included in the FIR. Supporting documents including
audio/video recordings, pictures, documents etc should be mentioned
in the main compliant and attached as Annexures to the complaint.

e Format of FIR and Seizure list is appended below.
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Formatof Iy F.O I ISOMELAET

cogi o, .

FORM Q. 24.5 (1) _ ’
FIRST INFORMATION REPORT

Eirel Infosrn otz of & Cogazasle Crinis Repericd under Secivn 154, Ciimind PeatiCode

R P SRR

Otle w8 FOUT S BEUHERES wramsmanet

1, Dalo und houriven reported

2 Hons and residence of Infoimer and complanant.

3 2rlel desoilplon of offence {vilh veclon) and o propady carried o, T eny. — To ba Fled by P8

4 Placs of cocurance and distanca and dz;e;cm frém lhe Frlice Slafion |
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ived entry in Mine preii ¢S Ol

In orderto r’estrict] preﬁ'elnt tﬁesp‘as’ging.junauE,horizedﬁ entry in--the-.'.mjn_ing.l,ease
hold areas of BCCL, ffb-!lowing.S_opis-{m.;mplemented with immediate effect :-

1.  Sign boards are to be erected at an Interval of 100 mers around rqi'ne_premfs:etifThiS sign
boards are to be painted inred _f_l_up,r_e's__r_;gjnt'ip_aﬁin_t_fb_earing signage suchas "NoEntry’, Unsafe to

Enter”, “Stay Out & Live" or Enter and Perish” ‘etc (in Hindi and English) and should be visible
from far, S S e R

2. To publish in 'thg_;sso_a;d.--s;_a;:i-q_us_;._;p_un!jsﬁmen.t; under the laws fbr-offe-n;esz--ag'aihst the
directions EnforceablefgrtheMinejpmlectprem,seg R T
3. Effective communication is to be done. in_every week through =va1ji'GUS'.rff}ﬁ_-dla-?_‘»ﬂ-

loudspeaker/Mike, Nukkad natak; Leaflets ete. for efféctive awareness in ﬂ-eﬂl:‘bbi".@m.muﬁit}‘zs to:

understand the mining operations and risk & dangers assoctated with trespassing/unauthorized
entry. ;

4, Al area nodal ¢
regularly phdto\graj;lﬁ?ﬂ
basis. ; :

/Videographed and same to be communicated to.PRO; BCCL on regular

5. Media coverage in local Newspapers of the activities are to be arranged to create
awareness amo_n_:gsmj;:;arl;fig'cuimﬁ\uﬁiﬁés; i,
6. Area authorities will lodge FiR/online
 trespassing/unauthorized.entry | s
Jodge FIR, it will be communicated to I
mail. % . ;

FIR in local Police station in case of

‘and in case. qf"?efusal by 1ocal Police station to
rities of district administration through e-

7.  Aseparate ti'é;qba‘sg;‘of‘ﬁ-.l;_ecorﬂ;_\_..o‘ffFI:R'cqnnented‘:thereto. be maintained in Soft/Hard copy
and should be reported to BCCL,HQ fortnightly. - : '
8, Information of such arrangement at Mine/Project be given to local Police for the sake of
liaisoning. _

9. Mines have generally multiple entries and exits. Action are to be taken to ensure single
entry/ exit points as far as possible in the mining area . Kutcha roads-are to be c.u_.t—off?fp
trenches/ 'dumpin:g_:;o_ve'fb_ui'-d'e;n Jerecting goal posts etc. to. preve‘n’t-:trespassing;‘_unauthorizéii
entry.

10. Electronic surveillance is also done through CCTV Cameras at the entry/exit points and

various sensitive places.

41. Area authorities will ensure implementation of Standing Operating Procedures (SOP)
which are in vog_ue::th;raugh-nut'B’ii’,c-h in vespect of ~ SOP-for effective functioning of Control
Rooms for curveillance on GPS attached Vehicles'and IT devices to prevent pilferage & SOP for
GPS based VTS, |

GM(IED)
BCCL

fﬁig_ef '.fﬁﬁ'..B'CGIL;_S‘_:(_),Ei:.a]_i Media Group will upload the activities which ar@w
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Ref. No. BCCL/EIA/BH(S)/PO/2023/ 55D Date: AL /@ /2023
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. Follow all safety protocols and guidelines.

Sen for prevention unauthorized eniry

Entry to the mine area is strictly limited to authorized personnel only.

All authorized personnel must Carry valid identification at all times while on the mine premises.
Always enter and exit the mine through designated access points only.

Proper lighting arrangement shall be made at entry points coal dump and other places.

Always wear the required PPE, including helmets, safety vests, gloves, and appropriate footwear.
Cooperate with security personnel and provide requested information.

Maintain records of anthorized personnel and visitors.

Visitors and contractors must be always escorted by an authorized mine employvee while inside the
mine area.

Regular raids and surprise inspection of mines shail be conducted by Joint Patrolling Teams and
management.

. Assist with any investigations if requested by security or management.
. Any suspected unauthorized entry must be reported immediately to security personnel or

managoment.

. If an unauthorized entry is confirmed. security personnel will take appropriate action. including

notifying law enforcement if necessary.

. If dealing with an unauthorized person, prioritize safety. and avoid confrontation.
. If necessary, involve local law enforcement and provide them with relevant information.
. Regular inspection by supervisors and other competent authorities shall be done for the

identification of the suspicious site for unauthorised entry.

. Such site/entry points shall be fenced or closed by suitable means.
. Keep detailed records of the incident of unauthorized entry, including

actions taken.

Do not enter the mine premises without proper authorization,
Do not enter restricted or unauthorized areas without proper clearance .\ .
Do not disregard safety sigas, warnings, fences ar bartiers. Always follow pa: e
guidelines.

hY

Do not tamper with security equipment or barriers.

Don't hesitate to report unauthorized entry due to fear of consequences.

Security personnel should not handle unauthorized entry alone; work as a team and involve law
enforcement if necessary.

EL5 5 @'\h\"’b
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BEFORE THE NATIONAL GREEN
TRIBUNAL, EASTERN BENCH, KOLKATA
ORIGINAL APPLICATION NO.68 /2023 /EZ

News Item in NDTV dated
09.06.2023 “child” among 3 killed
as illegal coal Mines collapses near
Dhanbad.

...Applicant(s)

-Versus-
Jharkhand State Pollution Control

Board & Ors.
....Respondents

COUNTER AFFIDAVIT ON BEHALF OF
BHARAT COKING COAL LIMITED
(BCCL), DHANBAD, JHARKHAND

VOLUME - I
[ PAGES 1 - 49 |

Saptarshi Mukherjee, Advocate
Fox & Mandal,
Solicitors & Advocates,

12, Old Post Office Street,
Kolkata — 700 001
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BHARAT COKING COAL LIMITED

{4 Suheigiany af Coal Imdia Lid)
Regd. O Koyl Bhawan, Ryla Hagar,
Ohanbad-225008, Tel. 0326-22301 B0

CHM L0 00JH 197 200000818,

Fax: g326-2230050, Emel — coad®bcelgay.n

G e R I ERGIGEE
BHARAT COKING coal LIMITED

(A Mini Ratna Company)
(A Subsidiary of Coal India Ltd]

BHOWRA (SOUTH) COLLIERY
Eastern Jharia (EJ.) Area, BCCL

P Bhowra, Dist.: Dhanbad,

[harkhand PIN- 828302

Email- pobhewrasc.ej becl@coalindia.in

“Ref. Mo: - BCCL/EJA/PO/BH(SN2023 711

HaTH,
YTAT WU,
W o o
Tto - M

Date: - o[ 06 2023

Ty - yruferedt g @A & HEU A |

TG,

7 faeire TAR OToey o ot Ty TIUET, 99 - G4 98, MU T - 2292 3521 9543, Wl -
wmmm,mwmmw,ﬁmm#mmwﬂm

qafirT 3 U § Tawfd

| 5 U AN A ST gfed e & @ e - 00.06.2023 B
1100 =5 g el i e @i Sfermd @ 3 et e WaH &

TGN 2 A #, 12 o TR

oe RN IS Ty -ﬂamﬂﬂﬁimﬁﬁﬂﬁ?%ﬂﬂﬁﬁmgﬁﬂaﬁ?ﬂﬁﬁﬁﬂ s i &
waﬁﬁﬁﬁm%@'ﬁmeﬁsﬁmﬁmaﬁﬂmaﬂﬁﬁmﬁ?mW|ﬁwmwaﬁﬂa

el & TR FIET BT S T aig i T |

ﬂuﬁwaﬁﬁmﬁmﬁﬁﬁ?mmm‘mﬁag@m#mﬁﬁﬁmaﬁm

i i 3 99 AR T S 9 |
e F 5 TE A & fredt § g8 BH @ T

3 ST e & s e ifer wofdd & fres
sfyer 2 T wen W g e | i

& ST E Ud HEaTaE ST od Uy

.
b

E‘; o "-' H

. LS
p o
- L] -

U - ahedren weifient
e (g farom wiferadt
ATUTE WBTE F0- 2292 3521 9543
Tiio 0 - 6287696997

93



Bharei Coking Cogl Limitad
BCCL {4 Subsidiary of Coal India Limied)
& Minathorna Company
A Gol undertaking
DEfice of the Project Office
Bhowra (N/5) Colliery, Eastern Jharkhand Area, Bhowra

Raf. Mo, BLOCLSEJASPOSBH(S) /2023/713 Dt. 1d0&.2023
Ta

The Officer-in-Charge,

Bhowra OF

Sub: FEegarding Lodging of FIR

girx,
1 WVinod Kumar Pandey, 5f¢ BSri Dinanath Pandey,

aged 54 years, Aadhar Mo, 229235219543 address office
ol the Project office Bhowra, HNorth/ Socuth Colliecy
Eastern Ared am posted as Project office.. By this
letter I inform you Chat on 08.11.2023 information was
receiwved that by the side of Transformer 3; 0ld Quarrcy
of Bhowra Sowth Celliary near Bartl Wo. 12 by breaking

the fencing same unknown person with an intention to

gteal Coal had entered now 1kt is apprehended that some

1
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After 1 PM same persons brought the bedy of one
person te the main gate and started slogan shouting
that the said houses died because of being pressed

under soll and at about 3 PM they want away with the

body.
The media has apprehended that some persons have
been pressed under the soul and nothing has been found.
Hence you are requested to taken necessary steps
againat +the persons involved in the same so0 that
initiative in future such incident does not receive. It
is sent for you information and necessary action.

Yours faithfully,
sd/- illegible
10.6.23
Vinod Kumar Pandey
Copy to:
1. The G.M. Eastern Jharia area
2. Office file.

Forward te 0/C Jorapokhar P.5. for instituting & case under
section 379/511/304/34 IPC I teck up it’s investigation.
Viany Kr. Yadawvw
10.6.213
(5I)
Bhowrea O.P.
List- Dhanbad
Begiztered Jorapokhar P.5. Bhowra OF Case Hn. 1232023
dated 10.06.2023 u/s 379/511/34 IPC §. ke . Yadaw
investigate this case. S Y e,
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A o ﬁﬁﬂl' -ﬁﬁ- m BHARAT COKING COAL LIMITED
mﬁﬁﬂm (& Mini Raina Company)
{A Subsidiary of Coal India Lid)
(e e farfires = o &) OFFICE OF THE GENERAL MANAGER
HErdags .l T Eastern Jharia Area, Bhowra
gt witar g, o Dist: Dhanbad (Jharkhand), PIN- B28302
faray — waTe mrowe, e 828302 Tel0326-2320077, Ermail- comei@beelgov.in
oo -0326-2330077, Rizgd DfF: Kayla Bhawan, Koyla Magar,
M- comeifbbocl.goy.in Chanted-425008, Tel. 0326-2230150
GIR: U0 JHASTE0I000818 CIM: 1S T2E0I00004E,
EaN: I25-2230050, Ermall — cosdfiben) gov.in
Ref. No.: BCCLENGM/Eny.f2023/53 Dale: 29/07/2023
To,
The Meamber Secretary
Jharkhand State Poliution Control Board
Ranchi

Sub.: Regarding Compliance of Consent to Operate (CTO] of Cluster X Coal Mines with
Sudamdih Washery, E.J. Area of Bharat Coking Coal Limited.
(Ref No.: JSPCB/IHORNCICTO-14176185/2022/1864 dated 30.12.2022)

Dear Sir,

Please find the enclosed here with the compiiance report of the conditions of Consent to
operate (CTO) under section 25 / 26 of the \Water (Frevention & Conftrol of Pollution) Act, 1974 and
under section 21 of the Air {Prevention & Control of Poflution) Act, 1981 in respect to Cluster X Coal
Mines with Sudamdih Washery, E.J. Area of BCCL.

Thanking You.

Encl.: Compliance report of CTO with annexure
Yours faithfully

Az

Genaral

Copy 1o
1. Regional Office, JSPCE, Dhanbad
2. HOD (Envt.), BCCL
3. PO-ASP, BH(S&N), Sud. Washery, BCCL
4. Arsa Manager (Envt.), E.J. Area
5. Office Copy

1I|.-_.._.
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CTO COMPLIANCE OF CLUSTER X COAL MINES WITH

Sub

H WASH

BCCL

(CTO Granted Vide- Ref Ne.: JSPCB/HO/RNCICTO-14176185/2022/1884 dated 30.12.2022)

A. Specific Conditions

Compliance

Az o

That, the occupier shall shiftkeep OB dump(s)
to grey land and at least 100 mir away from
river /stream/ water body.

Al OB dumps is being slored at designsted place as
per approved mining plan & mine closure plan and OB
dumps are stored 100 mir away from river. However,
old OB dumps were biclogically reclaimed after
physical reclamation.

That, the occupier shall construct toe wall and
garland drain around OB dump(s) with pucca
sumps having pumping back arrangement of
setited run off to prevent camyover of soil and
dirt with runoff into nearby water body/ stream

Toe wall, Garland drain along the OB dump is present
OB dump s being stabilized through bivlogical
reclamation/ ecological restoration iachni:wu

That, the accupier shall comply the conditions
of environmental clearance lssued by Ministry
of Ervironment and Forest, Govt. of India,
Mew Delhi

Eundmuns of environmental clearance are bsing
complied and its compliance report is regularly
submitted to regulatory authority. A copy of the EC
Compliance report is being also submitted to JSPCB
Office and atlached as Annexure- |

That, the occupier shall install systems for
onfine monitoring of ambient air qualty g
continuous mine water discharge qu
connectivity to Jharkhand State /Pg

Control Board and CPCB servers,

T-.m :DE} nos. of Onlinge PM10 Analyser has been

2l PFage
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5. | That, the occupier shall reclaim the mined out
area as per guideline prescribed by CPCB as per the guidelines and Approved mining Plan and
mire closure plan.

6 | Thal the occupier shall store OB dump | OB is being removed and stacks separately and later
properly and construct toe wall and garland | toe wall and garland drain will be consiructed. The
drain and shall construct sitation pond. conetruction of Toe wall of 365 mir have been

completed In ASP colliery and previously Toe wall of
450 medra length along OB dump of Bhowra south
coliery was constructed. And work of consiruction of
01 (one) no. of sittation pond in Bhowra south colllery
has been compieted,
Toe wa
7 That ihe occupier shai-isial Eecities 1o | Over burden are removed and stacked separately as |

dispose of carbonaceous hazardous and non-

OB dumps. After physical reclamation of OB dumps,

3| Pag
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hazardous solid wastes for co-processing in
high temperature kilns!/ fumaces and shall
dispose of non-carbonacecus hazardous
wastes to TSDF and shall use non-
carbonaceous non-hazardous solid wastes or
mine overburden as a substitule of llve soil or
as a land fill.

biological reclamation/ plantation aclivity is being done
for stabilisation and reciamation.

That, the occupier shall do sprinkling of water
reguiarly on haul roads, transport roads and
dusty areas.

Mine water is being used for sprinkling purpose fo
suppress the dust generstion on transportation road,
haul roeds and dusty areas, Cluster X coal mines have
seven mobile water tankers for water sprinkling on
regular basis. Piclure showing water sprinkling is

n Haul road &

That, the occupier shall make arrangement of
transportation of ROM to the railway siding or
coal washery by pneumatic conveyor fully
covered all along its way.

5 A During Phase- 1 & 2, BCCL Is ensuring trucks are

The transport Plan for conveyor-cumerail for Cluster X |
is to ba implemented in the Phase Il of the Jharia
Mastar Plan. At present, Phase -1 is under
implementation and after completion of Pre-
implemantation (1st & 2nd Yr.) and Phase 1 (3rd to Tth

i CMPDIL to whorn the said work of preparation of

mar) and Phase 2 (Bth to 12" year). The plan shall be
|:I after the completion of the above said phases
A have conveyor-curn-iall transportation as informed

covered with larpaulin through mandatory clause of
covering in transpartation coniracts.

A|Page



10.

That, the occupler shall reclaim mined out
areas with OB and shall plant trees on them.

11.

Mined cut areas are backfilled with OB materials and
after physical reclamation, biclogical reclamation/
plantation activity is being done for stabilisation and
reclamation.

Thal, the occupier shall do Over Burden
management properly as prescribed I
environmental clearance.

OB materials are managed as per approved mining
plan and mine closure plans. Over burden are remaoved
and stacked separately as OB dumps. After physical
reclamation of OB dumps, biclogical reclamation
plantation activity Is being done for stabilization and
reclamation.

12,

That, the cccupier shall maintain proper
housekeeping within the premises.

Agread,

Proper housekesping within the premises is being
dane.

13

That, the occupier shall inform to Regional
Office-Cum- Lab, Hazarlbagh and Head

Office, JSPC Board, at Ranchl within 24 hrs
from the time of closure or opening of the
plant.

Agreed and will be complied.

14,

That, the occupier shall submit details of EMP
& funde earmmnarked for this mine and shall
submit status of utilization of fund in reguiar
intanals.

Year wise expenditure made on envirenment protection
measures is attached as Annexure- V.

15.

That, the occupler shall obtain authorization
undar HoWM Rules' 2016 and shall dispose
the hazardous waste as per the rules defined.

Hazardous waste application for Cluster X was applied
with requisite fee and It is undes process for approval.
Copy of appication is attached as Annexure- \.

16.

That, the occupisr shall construct the Toe wall
& Gerland drains along tha remaining parts of
finalized OB dumps by 31.12.2023 and zhall
submit its status report to the Regional Offica,
Dhanbad on a quarterly basis for compliance.

\Work of construction of Toe wall of 365 mitr length
along OB dump in ASP colliery has been completed.
Garland drain is present along OB dumps. Earlier 450
mir Toe wall was constructed along OB dumps of
Bhowra collie
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17.

That, the occupier shall complete the
mstaflation work of Fixed-Type Water
Sprinklers and Fog Cannons within & months
from the daie of issuance of CTO and shall
submit its status report to the Regional Office,
Dhanbad failing which CTO may be revoked.

Two no. of fog cannons have been procured by BGCL
for E.J. Area and delivered to regional store E.J. area,
But due to technical difficulty in machines, installation
process is delayed by the agency, Machines will be
installed &t the eariest Work order copy of fog|
cannans s attached as Annexure- '/,

o= ConsolMisiwd Peopozai =2l Amn ar Frocsremee i o! TreFey Mournss 5000
R Biny Cavin

The prosas Fropoes] = for procsromenn of Troley Mo Fog Taecn. The 5m &
irvoilath on JEM poitel i e Cabegory ol Fog o W Gemancira”. The deleh ol
Hha peepasal cossnideind is mariered in Tebie balow:

The demied STTIROn T ERE0E B R On e sl e afasee T lnes
PIPERNCE AC CUETENRE BELTRE 1D B O FEIEEUTON el SCEUEY B P e TR O 1R
Frwvw Ly i el of e Tach Sowoe

18.

That, the occupier shal complete the
installation work of the wheel washing system
at ASP Colllery within 3 months from the date
of issuance of CTO and shall submit 2 status
report fo the Regional Office, Dhanbad failing
which CTO may be revoked.

Work of construction of Wheel washing system of ASF
colliery had been completed and completion cartificate
is attached as Annexure- VI

19

That, the occupier shall submit the & monthly
compliance re te the Regional Office,
Dhanbad failing which CTO may be revoked.

Baing compliad.

That, the occupier shall submit ap-pﬁmhu‘ts for
renewal of conzent under section 25 126 of the
Water (Prevention & Control of Poliution) Act,
1974 and under section 21 of the Air
{Prevention & Control of Pollution) Act, 1981
again 120 days prior to the date of expiry of
this consent ie. 31.12.2021 with reguisite fee
and documenis showing compBance of all of
the above conditions.

Application for renewal of 'CTO will be appln&d prior to
the dateuf&x HEE O
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21, | That, the occupier shall install, operate and | Two (02) nos. of Online PM10 Analyser has been
maintain the CAAQMS and PM 10 analyzer | installed at ASP Colliery and Bhowra Colliery of E.J.
within 6 months and ensure data transmission | area under Cluster X, BCCL.
of JEPCE and CPCB server uninterruptedly. Procurement of CAAQMS has been dona by BCCL and

one no. of CAAQMS machine has been supphed by the
W'z, Analyser instrument company privaie fimited 1o
EJ Area on 0B07.2023 Installation and
commissioning of CAACMS will be completed soon
and then tfransmission of data will be started.

Work order copy and delivery note of CAAQMS is
attached &s Annexure- Vill.

CAAQMS st E.) area

22. | That, the occupier shall submit compliance of | Compliance report of CTO (s being submitted yearly
this CTO every year along with the recent | with analysis reporis.
analysis reports successivaly.

23. | That, this CTO supersedes the CTO granted | Agreed.
vide ref. na. JEPCEBMHORMNCICTO-

11086143/2021/1688, dated 31.12.2021.

24, | That, the occupiar shall cary out the open | Agreed and being complied.
cast mining activiies only on the surface
rights area.

[} B. General Conditions Compliance

Mo,

1) | That, the occupier shall maintain the Mational | Ambient air quality data have been regularly monitored
Amblent Air Quality Standard given below: and analvzed by CMPDIL and submitted the repord,
5. Poliutant Time Concentration | | which is aftached as Annexune- EX.
[ (= Weighted | in Ambient Alr =
Average | (pgim3) & ” ‘T‘{‘ b i
1 Sulphur Annual | 60 e o i e
Diioxide 24 howrs | BOD
(S0
2 Mikragen Annial 40
Dhicedide 24 hoars | BO
(NOZ),
3 Particulate Annuzl a0
Matter o | 24 hours | 100 i :
Frll'iﬂ "'_" . .:'.u.— Eripedd [ |
4 | Partoulate | Annual | 40 : _"2; & il
M'Emr :!l Eﬂ mum m ':'- A Y ST SN ST '-?..ﬂ.:._u:il“
PiZ.5 7
Mote : Serial no. 110 4 = Mandatory
2) | That, the occupier shall maintain the emission

guality within the standard and the guandity,
as follows:
Parameter

Standard

Particulate Matter | 150 mg/iNm3
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That, the occupier shall keep process effluent
in close-circuit and the qualkity of effluent from
other sources in conformity with the standard
(%} and the discharge quantity as below,

S. Parameter Standard
Mo

Mine water quality |5 being regularly moenitored by
CMPDIL and parameters are well within the prescribed
limit, Report is attached as Annexure [X.

I T LT

& o i ==

1 “Total
Solids

Suspended | 100 mg/L

BOD 30 mgfl

coD 250 mg/L

SR

Ol & Grease 10 mgil

A VL

4)

That, the occupier shall dispose of solid
wasies as follows:
S, Waste Type
Mo,
1 Mon-Carbonaceous
o=
Hazardous
wastes/ Mina
Cwver Burden

Mode of
Disposal
Az substitute
of Soll or
Mineral

salid

Mine over burden are being duspr:rae-e:t as per approved
mine plan & mine closure plan and Blological
reclamation ie. three tier plantation will be carred out
after the physical reciamation.

5

That, the occupier shall keep D. G. Set(s)
within acoustic enclosure(s) and shall keep
the height{s) of exhaust pipa(s) as per Central
Pollution Control Board norm.

Being complied.

6)

That, the occupler shall install and maintain
Central Ground Water Board/ State Ground
Water Direclorate approved system of rain
water harvesting-cum-ground water recharge
and submit the photographic view of ihe
structures within a month,

Rain Water Harvesting cum ground water recharge
system will be installed. Proposal for two no. of rain
water harvasting structures has been sant for approval
at HQ.

Copy of the proposal is attached for ready reference as
Annexure = X,

7)

That, the occupier shall grow and maintain
greanary in the p-EprhEry and other au&llama

Three tier plantations L.e. Eco-restoration werk is being
carried out by the BCCL In the consultation with Forest
Research Institute (FRI) Dehradun. Total 5266 Ha
land of cluster X is under the ecological restoration
work wheare three tier plantation work 18 camied out. In
this, 19.5 Ha. Area of ASP colliary was |dentified near
Damoder river in consultation with Disirict Forest
Oficer, Dhanbad for plantation under Riverside
plantation scheme and work has been carried out by
DFQ, Dhanbad. Detasils of planation is attached as
Annecure- X1,

8)

That, the cccupier shall Submit-environmental
statement with supporiing  stoichiometric
calculations analyses reporils, every year
latest by 30th September of the next financial

year.

Emvimnmental Siatement has been submitted 1o
JSPCH and sttached as Annexure- XL

9)

Thet, the occupier shall submii report(s) duly
monitored and issued by an NABL accradited
! IS0 80012008 and OHSAS 180012007

The monitoring work of ambilent environment quality is
being camied cut by Central Mine Planning & Design
Institute Limited (CMPDIL) which is having CSIR

B|Page
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ceriified laboratory in compliance sub-para
(2}, {3}, (4) and {5) of paragraph 3 of this CTO
yearly at required periodicity.

laboratory recognized undar
is enclosed as Annexure- 1X.

the EP Rules. The report

10)

That, this CTO is valid subjected to the validity
of mining Lease ! Mining Pian/ Ecofrlendly/
Environmental Clearance, i applicable. In
case of no renewal of Mining Lease/Mining
Plan, this consant shall be treated as revoked
automatically.

Agread.

)

That, this CTOQ s lssued from the
environmental angle only and does nol
absolve the occupier from other statutory
obligations prescribed under any other law or
any other Instrument in force. The sole and
complete responsibiiity to comply with these
conditions laid down In all other laws for the
time being in force, resis with the industry/
unit! occupher.

Agraed and being complied.

12)

That, thiz CTO shail not in any way, adversely
affect or jeopardize the legal proceeding , ¥
any, instituted in the past or that could be |
instituted against you by the State Board for
violation of the provisions of the Act or the
Rules made thera under.

Agreed,

13)

That, the occupier shall comply with all
applicable provisions of the Water (Prevention
& Control of Pollution) Act, 1574, the Waler
(Prevention & Control of Pollution) Cess Act,
1977, the Air (Prevention & Control of
Pallution) Act, 1881; and the Environment
{Protection) Act, 1986 and Rules ihare under.

Agreed and shall be complied,

g wyo o
Manager‘féﬁ?lﬂ ‘.T '2& t.l:}

; B
ans F'IEIJEI:I Officar Projact ﬂE(mr ij:-—ﬁ-—:'} ;jr 3
rea ASP, Bhowra (South), Bhowra (North)
EJ Arza EJ Area ElArea

ﬂli s H =



LIST OF URE
Anngxure Dascription

| Six manthly EC compliance latier of Cluster X

[l Instaliation & Commissioning certificate of PM 10 Analyser
I Transport plan RCR

[ Y¥rowise Environmeantal expendifure

W Hazardous waste application copy

Vi Gehl Work order copy of Fog cannon

Wl Wheel washing completion cedificate
Wl Get Work order copy of CAAGQMS and delivery notef receiving copy
X Environment Monitaring Report of Clusier X

X Rain water harvesting proposal copy

Xl Plantation/ ecalogical restoration details
Xl Environmental Statement

0



AT St Firey fofees BHARAT COKING COAL LIMTED
mﬁﬁqm‘.ﬂjh . {4 Mnl Rainy Cormpany)
(7= £ Ffiee o o =) (A Subsicliary of Coal India Lta)
TRy T Sl e i e BAL BAN e
AT Wiy &, Wi i: e Jhaw
Lk u;;:ﬁ;a A X ﬂg&fmmiﬂ {Jhan-:_nam:ll PIN- 820302
b : 0077, Ryl OF: Moy Bleraan,

- Dhanbad-BES005, TEEG:EJEEE

Cln: O H BT Icinasa 13,

CIb: LTI IH B 26000818

Fad; (206-22 30050, hl'-gsgggﬁg
Drata; 30/05/2023

Ref. No.: BCCUENGMEnyl./2023/77

Tao,

The Director

Mirnistry of Environment, Forests and Climate Change
Regional Office (ECZ)

Bungalow No. A-2, Shyamall Colony
Ranchi—&34002

Jharkhand

Sub.: Six menthly compliance report of the conditions of Envirenmental Clearancs granted
to Cluster X group of mines of BCCL for the periad from October 2022 to March 2023,

(Ref.. EC Order No.- J-11015/380/201 0-14.11(M) dated 05.02.2013 & EC amended Vide leter o=
J-1101 373800201 0-15. 1 M) dated 12. OE.2018)

Daar Sir, '

Kindly find the enciosed here with the six monthly compliance reporl of the condiBons of
Environmental Clearance for the peried from Oclober 2022 to March 2023 in respact of Cluster X
group of mines al BECL, Ty

Thanking You.
Encl.: Six monthly compliance report wiih annaguns

Clustar X

CC to:

1. Directar, 1A Monitoring Cell, Paryavaran Bhawan,
CGO Complex, New delhi-110003.
Mambar Secratary, JSPCE, Ranchi
Regional Officer, JSPCE, Housing Colony, Dhanbad
Dy, GM { HOD (Env.), BCCL, Keyla Bhawan, Dhanbad
AGM, E.J. Area, Bhowra, BCCL
Ares Managar (Env.), E.J. Area
haster File

N e pa

1|Page
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Bharat Coking Coal Limited

o frirs W Pﬁ:‘.ﬁ j A MINI RATHA Co,

e ST AR R U 3 FN

(A Suled iy ol Sl b LR
e of the Goneral Managor, Eqdslain Jharia Sroa

wpat- WEL (e . owsr (RG] P &3 Ahiwrn, D Dihocbod | haskiandg) FiN-BEE0S

fa - B2RI0D. oo . 0326-2320077 TaL 002G 2A2007 7. Empil-camaiihe!, gov.in

T T gy s, ShoE BT

mw gl T e TEnamirn Hayli Mogin, Dhinread-3250605
i L I H T e GO ER R

e BRG005, e y: - pridi i
Gl Ui p g e Ro0E 0 Tal 0386 E‘:IT ST CENMF 2220040, el — faidiiest g 10

Ref Me.: BOCUENGMIENW2022/ 574 Date 120412022

WHO VE MAY CONCERN

TAL IOM & COMMISSIONING CERTIFICAT
FOR ONLINE PM10 ANALYSER

Ref, No.. BCCL PO No, GEMC-511687702486852  Dated 08.06 2021

=

I o &

=

Machine 81, Mo.: 9545
Frojecd Narme: Amalgamated Sudamdih-Patherdih (ASP) Celliery, E.J. Area

. Machine Model/ Version: Online PM10 Analyser MP101M+

Marme of Supplier: S ENVIRONMENT SA INDIA PRIVATE LIMITED

O B, Mo & Date 400001 dated 04 .08 2021

Transporier Mame: ENVES IMDIA PYT LTD. Nevi Mumbai

The machine has been received by the consignes on 04.06, 2021 eractad &l Regional Siore, Showra
and commissoned on 23.02 2022,

Tools, Manuals and other accessones have been recelved as per Purchase Crder, Thera is o

Financial Claim for short or wrong supply of tools, manuals and olher accessanes and Equipmeant
as per the Terms and Conditions of the Purchass Ordar,

Installed and commissioned 01 ne, of Onlineg PMA0 analyser with display Board at Projzct Office
ASF Colliery, EJ area, BOCL done success{ully and Ingtalled & 5AM data logger software in PG for
data scquisition.
p v d
i WS "‘}y g e
AN N
Progect Officer Dep Area Mahager (E&M) Ares Manager (Eny.}
ASP Colliery E.J Ares p——T
e
1 ]'IF

Gienaral Manager
E.J. Ares
HoD (Em.)

BCCL. Koyla Bhawan

8¢
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Bharat Coking Coal Limited

A MINI RATNA Cao.

4 Sohmiviagy of gl indis (]
Otfice of e Gerors] Manager, Eastern Jhars Aumg

F= . BIEI0R g . O6-2320077 PO, Blowts, D3t Ghiantaad {Jharkband) PIN: 825300
RO Tel (226-2320017. Emal-comengibec] aoy
TR AT WA WA, A S, PRI iyl Brimsn. Karle Wagar, Dhickad A34005
GETE- BES005, [FHET G LN G HAST2 GO Tl
G BN TR 0RE R Tel CHS ZE2HISRFAY. DA 2990050 Fasil - vt g ey

Ref. No.. BOCLENGMENYI022 = © Date 120D4/2028

TO WHOMSOEVER IT MAY CONCERM

INSTALLATION & COMMISSIONING CERTIFICATE
FOR QONLIME PO AMALYSER

Ref. Mo; BCCL PO Mo, GEMGC-511887702485052  Dated 08.08 2021

Maching Sl Mo 9547
Froject Mame: Bhowra (S&M) Colliery, BJ Area
Machine Model! Version: Online PM10 Analyser MP101M+

1
2
3
4 Name of Supplier: WS ENVIRONMENT SA INDIA PRIVATE LIMITED
5. 0. B. No. & Date: 4000001 dated 04 08,2021

6

. Transporiar Mame: ENVEA INDIA PYT LTD, Mavi Mumbal

I Tre machine has been received by the conslgnes on 04,08.2021 erected at Regional Store, Bhows
and commissioned on 25.02.2002.

Tools, Manuals and other actessones have besn received &5 per Purchase Order, Therd is no

Financial Claim for short or wrong supply of tools, manuals and other accessories and Equipmeni
as per the Terms and Conditions of the Purchase Crdar

9. Instaded and commissoned 01 no. of Online PM10 analyser with display Board al Bhowa Guesd

House, Bhowra (South & North} Colliery, EJ srea. BGCL done suCCessiully and Ingialled & SA4
data Ingger software in PC for dat8 acquisition,

e
N W A o
De

PR Lo
& A Tk Y
Praj Area Ma I {E&M) Arga Manager (Em)
Bhowra (S&N} Colany E.J. Area E.J. Area E.J Area
_'—"_-_---'ﬂ.
-t e
Ganaral Managear
E.J Ares
Hall {Env.)

BCOL. Hoyla Bhanwvan
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EXPENDITURE MADE UNDER VARIOUS HEADS OF

ENVIRONMENTAL MAMAGEMENT PLAN

Major Environmental measures cost for the year 2013-14
3. Mo Activity (2013=14) Cost Incurrned (In Lakhs)
1 Environmental Monitoring (through HG) 4 .80
2 Gabion Plantation through OFD 20.41
3 Bicdogical reclamation 83.98
4 EMP Praparation cost g0.00
Tatal Cost Incurred (Manpower cost and Diesel cost is included) 199,149
Majer Envirenmental m for the year 201
Sl. Mo, Activity (2014-15) Cast Incurred (In Lakhs)
i Environmemntal Monitaring (through HOQj) 4.80
] zabion Plantation through OFD 1611
3 Ecological Restoration 279.56
4 FRI Dehradun Menitoring Cost .85
5 Environmant Statutory Fea 225
Total Cost Incured (Manpower cost and Diesel cost is includead) a02.87
Major Environmental measures cost for the year 2015-16
Sl. No. Activity (2015-16) Cost Incurred (In Lakhs)
1 Envirenmental Manitoring {through HC) 4.50
2 Gabioh Plantation through DFO 11.40
3 Ecological Restoration 306.81
4 Statutory Fee including CTOYCTE 11.25
5 | FRI Dehradun Monitoring Cost 2.138
Tetal Cast Incurred{Manpower cost and Diesel cost is included) 338.40

Major Environmental measures cost for the vear 2016-17

5l No., Major Environment Activity (2016-17) Cost Incurred (In Lakhs)
1 Envirenmental Maonitoring (through HO) 4.48
2 Gabion Plantation through DFO i1.18
3 FRI Dehradun Monitoring Cost 0.89
4 Ecological Restoration / Block Plantation 214.43
] Water Sprinkiing 46,20
& Scientific study for delineation of fire (through.t 18.10
Total Cost Incurred (Manpower cost and Dies 295.24

\o



Major Environmental Measure cost for the year 2017-18
Sl Mo, Baor Environment Activity (2017-18) Cost incurred [In Lakhs)
1| Environmental Manitoring (through HQ) 2055
2 Source Appartionment Study (through HQ) 141.80
3 Ecological Restoration / Block Plantation 221,53
4 FRI Dehradun Monitoring Cost 0.89
] Water Sprinkding 34.66
Total Cost Incurred (Manpower cost and Diesel cost is included) 419.23
irsnmaental measures cost for the 8-19
3l Mo, Major Environment Activity [201?—1 8) Cost Incurred (In Lakhs)
1 Routine Environmental Maonitoring 32.57
2 Water Quarterly Maonitoring Repord .60
3 FRI Dehradun Menitoring Cost 1.89
4 Ecological Restoration/Block Plantation 38.31
5 Water Sprinkling 31.51
G Construction of waber curtain sprinkler 1.50
T Statutory Fee including CTO/CTE 3.80
B Ground water Monitoring CMPDIL [Ehru-ugh HQ)
Total Cost Incurred (Manpower cost and Diasal cost is included) 11218
or Environmental measures cost for the year 2019-20
3L Mo, Major Environment Activity (2019-20) Cost Incurred (In Lakhs)
i Fouting Environmental Monitoring 17.99
2 Watar Quarterly Monitoring Report 1.69
] FRI Dehradun Monitoring Cosl 0.85
4 Ecological Restoration/Block Plantation 45.580
5 Watar Sprinkling 31.51
i Statutory Fee including CTO/CTE 3.80
[ Mist water sprinkler {indent) through HOQ ___45.68
& Ground water Monitoring CMPDIL {through HQ)
i Onling PM10 Analyser installation (through HO) 4230
Total Cost Incurred {Manpower cost and Diesel cost is included) 189.30

|

Wil



I sures cost for the r

2l Mo, | Major Envimonment Activity (2020-21) Cost Incurred (in Lakhs)
1 Routine Environmental Manitoring 19.50
2. Water Quarterly Monitoring Cost 1.69
3, Ecological Restoration (material cost) 0.50
4, Compensatory Plantation by DFO 13.98
3, Block Plantation by DFC 20.42
. Water sprinkling (Manpower & Diesel Cosl Included) 30.00 (approx)
f A Statutory Fee including CTQICTE 3.80
B. Ground water manitoring CMPDIL (through HQ)
8. Onling PM10 Analyser installation (2 Nos.) through HQ
10. Construction of Toe Wall Bhowra South 17.34
1. Mine Closure Cost (deposited in Escrow accaunt) 247 .51
| Tatal Cost Incurred 354.74
&l Ne. | Major Environment Activity (2021-22) Gost Incurred (in Lakhs)
1 Routine Environmental Monitoring 26.70
2. Water Quarterly Monitoring Caost 222
3, Ecological Restoration (material cost) 0.50
4, Plantation by DFQ 21.50
| 4. ‘Water sprinkling (Manpower & Dissel Cost included) 20,00 {approx)
B. Statutory Fee including CTO/CTE 3.80
i, Ground waler monitaring CMPDIL {through HQ)
[+ onstruction of Siltation pond o402 =
9. Environmental Awareness Programme ke Env Day 0.60
Cetubration, Amrit Mahotsav, Viksharopan abhivan etc
10 Mine Closure Cost (deposited in Escrow account) 183.01
Total Cost Incurred 271,75
Major Environmental measures Cost for the year 2022-23
Sl Mo. | Major Environment Activity (2021-22) Cost Incurred (in Lakhs)
% Routine Environmental Maonitoring 38,86
2. Water Quarterly Maonitoring Cost 3.18
3 Ecological Restoration (malerial cost) .50
4. Plantation by OFO | 17.50
5. Water sprinkling (Manpower & Diesel Cost included) 31.00 (approx)
B, DWLR with telemetry for Ground water level maonitoring | 0.75
7. Pezometric well installation 1 no. F.78
8. Ground water monitoring CMPOIL (through HQ)
9, Canstruction of Toe Wall in ASF colliery 10.00
10. Construction of wheel washing arangement In ASP 8,70
11. Fog cancon 2 no. installed 16,75
12, Environmental Awareness Programme like EnsBes Q.81
A Celebration, Amrit Mahotsav, Viiksharopas f"‘ﬁfﬁﬂ"
13. Mine Closura Cost {daposited in Esc ST R
Taotal Cost Incurred d




Mine Closure Cost Daetails:

At

5. MNa. Mame of Mine Escrow account Amount deposited In Escrow Tatal amount in
account till 31st March 2022 (in Bz | Escrow Fund
Lakh
Cepasited in Interest Principal &
Escrow account incurred from | Inberest upio
from 2013-14 to 2013-14 to 31.03.2023
| 2022-25 Z022-23 .
1 Bhowra (M) Grp of 1501 00005868 53711 256,92 To4.03
Mines (LG+0C)
] Bhowra (5) Grp of 150100008830 1674.12 720.07 2304.18
Mimes (LUG+00C)
3 Sudamdih Incline 150100005868 93.75 G.g5 160.4
Mine
4 | Patherdih Grp of 150100008872 380,21 173.07 5E2.28
Pines
5 | Amalgamated 150100011524 171.47 1047 181.94
Sudamdih- Paherdih
Colliery
& Sudamidh Shafi 150100011673 174.22 a1.e7 205.08
Mine
Total Eastern Jharia Area 3030.83 1259.05 429293
{Cluster X} |

*Mate:- Amount deposited in Escrow account for implementation of progressive mine closura Activity in
the mines under cluster X is 42.98 Crores from FY 2013-14 to FY 2022-23.
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Jharkhand State Pollution Control Board

FORM 1

[See Rules 6(1)]
Application Required For Grant/Renewal Of Authorisation For Generation Or Collection Or Storage Or

Transport Or Reception Or Recycling Or Reuse Or Recovery Or Pre Processing Or Co- Processing Or
Utilisation Or Treatment Or Disposal Of Hazardous And Other Waste

Part A: General(to be Flled by all)

Production?

1. |Name and address of the unit and location of facility; | Cluster X Coal Mines with Sudamdih
(a) Washery & Sidin
Office of GeneralEMa.uagEr. E. ]. Area,
BCCL, Bhowra, Dhanbad
{b) | Name of the Occupier of the facility o operator of 5. 8. Das/General Manager E J
disposal facility with designation, Tel Fax and e-mail: | Area/6287696336/gme].becl@coalindia.in
(e} | Authorisation required for(Please tick mark appropriate Generation,Collection Storage, Transportatio
activity or activities:) n,Reuse, Utilisation Treatment, Disposal
{d) |In case of renewal of authorization previous Mot Attatched
authorization numbers and dates and provide copies of
astnual refurns of Tast three including the compliance
reports with res to the conditlons of Prior
Environmental Clearance, wherever applicable:)
2 | Nature and quantity of Hazardous waste handled in T/Annum {or) KL/Annum
Nameof | Nameof | Quandty | Waste | Waste | Wasie 1 Source | Physical l Quantity | Quantt
Process | Hazando Type | Storage | Disposal | of slatus | stored al | accurmu
us Wasta geasratio any time | ated as
(Categor nof on 31st ||
y No wasle March
Industrial | Usedispe | 10.0 Recyelab [ MS Recover |Burnt ofl | Qily 0.5 DFKL |
operations  nt oil KL/Ann (be Chrums and from
wsing i euse- | machiner
mingralisynt Aauthoriz [{es amd
Isetic oil as ed vehicles
lubricant in recyclers
hydranlic
syslems ar
cdhar
applications
other other 1 Fecyclab | waste/ras 0T
Tihonnu |le idue |
m confamin
g oil
3 a) | Year of commissioning and commencement of




B

Whether the industry works 1 shift/2 shifts/round the
clock?

Ruund the clock

Provide m;;y of the Emergency Response Plan (ERP)
which should address procedures for dealing with
emergency situations [viz. Spillage or release or fire) as
specified in the puidelines of Central Pollution Control
Board. Such shiall comprise the following, but not
limited to;
* Containing and controlling incidents so as to minimise
the effects and to limit danger to the persons,
envirpnment and property;
= lmplementing the measures necessary (o protect

ns and the environment;
* Description of the actions which should be taken 1o
control the conditions at events amd to limlt thelr
consequences, including a description of the safety
r:of;pmem and resources available;
* Arrangements for training staff in the duties which
they are expected to perform;
» Arrangements for informing concerned authorities and
amergency services; and
\» Arrangements for providing assistance with off-site
mitigatory action,
(Ta be attached separately)

Attached

Frovide undertaking or declamation to comply with all
provisions including the sm?e of subrnitting bank
guarantee in the event of spillage, leakage or fire while
handling the hazardous and other waste

(To be attached separately)

Not Attatched

Part B: To be filled by hazardous waste generators

a !,Pm:lucis and by-products manufaciured [names and

product wise quantity per annum):

Coal - 2.280 MTPA
OwverBurdan - 18.33 Mcum/yr

b |Process description including process flow sheet Attached
indicating Inputs and Cutpots (raw materials,
chemicals, products. by-products, wastes, emissions,
wastewater etc.) Please attach separate sheets: )
c) | Characterstics(waste-wise) and Qluantic of waste generation per annum:
Schedule | Name of | Name of Quantity | Characte | The details If ol Details of | Details of
Process | Hazardo risitics of | of utibizatlon |  utlllsed | arrangement the
us Waste each | withinthe | within the s for environment
(Cate waste | plants such plant, | transportatio al
¥ H:%m as Heusel provide ntoacual | safeguards
Recyelin details of | users/ TSDF and
Becovery/B | what is done ervironment
eprocessing [ with this al facilities
| (is wasie % rivvided fior
- gz.i safe
#i ' dandling

—==This Is computer generated application ----

httpffhkoemmsnicind - (J5PCE)




] d} |Hazardous and other wastes generated from storage of

hazardous chemicals as defined under the Manufacture,
?S:ér;ge and Import of Hazardons Chemicals Rules,

Burni 0il, Office of General Manager, E. J.
Area, BCCL, Bhowra, Dhanbad

Fart C: To be filled by Treatment, storage and disposal facility operators

1) | Provide detals of the facility including:

i

Location of site with layout map:

Coal - 2,289 MTFA
OverBurden - 18.33 Moumdvr

i)

afe storage of the waste and storage capacity

i

The treatment processes and their capacities

iv)

Secured Landfills

/e

vi)

Incineration, if any

Leachate Collection and Treatment System

i

Fire Fighting Svstems

viif)

Environmental management plan including monitoring

Ix)

Arrangement for transportation of waste from
RENerainrs

2)

Frovide details of Any other activities undertaken at
the Treatment, storage and disposal facility site.

Mot Attarched

4]

Attach a Copy of prior Environmental Clearance

Mot Attatched

Part D: To be filled by recyclers or pre-processors or co-processors or users of hazardous or other

wiasles

bodls:

Nature and quantity of different wastes recelved per annum from domestic sources or imported or

| Hazardous 'l.'-’aati_ 'T'_':.'pt_ | Chanailily | Source {Domestic/Imported) ||

=
—

Installed capacity as per reglstration fssued by the
District Industries Centre ar any other authorised
Government agency. Provide copy:

Mot Adtatched

Provide details of secured storage of wastes including
the storage capacity

Mot Attached

Process description including process flow sheet

indicating equipment details, inputs and outputs (input

wasles, chemicals, products, by-products, waste

Ehenerated_ emissions, wasle water, etc.) Attach separate
gets.

Mot Attaiched

Provide details of end users of products or by-products

| Provide details of pollution control systemns such as
Effluent Treatment Plant, scrubbers, etc, Including
mide of disposal of waste

----This i computer pererated application ---—
hitp:Fhiknemmsnicin' - (JSPCE)




— This i computer genecated application —-
bip:jnkecmms.nic.nd - (J3FCE)

7. |Frovide details of occupational health and safety
s Measires
8. [Has the facility been set up as per Central Pollution &
Control Board guidelines? If yes, provide a report on
the compliance with the suldelines: Not Artached
9. | Arrangements for transportation of waste to the facility
Place: Signature of the Applicant
Date: Name and Designation

\iﬁ-k
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Sub: Consolidated Proposal of Areas for Procurement of Trolley Mounted 100m
Range Fog Canon

The present proposal is for procurement of Trolley Mounted Fog Canon. The item is
avallable on GEM portal in the Category of "Fog or Mist Generators”. The details of

the proposal consolidated is mentioned in Table below:

Sl no. [Area Oty |PR no. Date of approval by [Cost with GST |
| D (T) OP (attached in|(in Rs)
local reference in

Annexure-1)
1 Barora 5 1300036018 3475000.00 |
2 Biock 2 3 1300033881 2085000.00 |
3 Katras z 1300029910 1675600.00 |
F Sijua 4 1300036533 08, 3351200.00 .
S EJ 2 1300020473 26.07.22 1675600.00
Total 16 Hs One Crore Twenty Two Lakh Sty  |12262400.00

Two Thousand and Four Hundred only

gommon tech specs are given in Annexure-2 and attached in local
mrameters essential to technical acceptance, gualification and provenness critena
ypoart of the Tech Specs




Contract
. —— Conkbract Mo: GEMT-511A27 714512825
g GeM 7 atract No
-"_-r'- ey | el o Generated Dote: 07-Oct-2022
g i i bl 7

L i o Bl/RAIPBP No.: GEMZIZ28/2431544

Grganisation Detalls Buyer Details

Type Centapd PEL Demgration: Hpnager

Vi it Misgiry of Coxl Cenimt Mo BT E-A2500-

s T PMalizdbabs M EnB] s imp ICx L A, e s

Drgadspdion Hame: Bharet Ceking Cozl Lisdied 25TIH FDLAACTITSALMFTH

GMcE Tone [y HH [heperiment, evel 3, Commesisl Sulibng Beyin

Hibarass: Bhasemn, Eavin Magar,

EHARBAL, [HARKHAND- 028008, s

Financial Approval Detail

Paying Authariby Detalls

D Jonparence [ Payment Magle DiffEne
Dl praitad i O A i s e ki g ol DT D peation: HOO Furchess Finandg
Deségratan of Fiardclal dgprovad GHIMH] Email I el el i gmnbper n
LEER LS ]
HH Degeartment, kel 3, Commenciol Bulding, Eopla
Bdeiress Bramen, Kowla Paaar,
De-EA BET:, HAREHARDL EXaDlE, Infe
Sallar Datalls
Capbd Saler 0 1TATIROMa 2576
Campany Reama; CRIALITY ENWIAD ERGIMEERES PRIVATE LIWITED
Carspck M. OERNEIREANT
Email I e eEkEg il
BT AP WA BRI AVE LaHBAHAD,
hedtl e Gradabad, UTTAR PRAGESH-I01005, -
HEME wurdied: Fex
SRS P g AT or ) DT UIFRRAGIEG SN
HET Sacial Category: Gomarad
MEE Gerder Malr
ST AARDCEIEL XIS

=G5T / Tax invoice to be ralsed Ik the name of - Conslgnee

Product Details
Prica
T {Inclusive
Ordered unit Price of all
¥ Hem Description Duantity Unit MR} I['h;lr-::;Im Dutise e
Taxas in
INR
Product Wama tQUALTTY BRVIRD EXGREE NS Meble Taps en Trelly 3700 be 51050
soprely far 100 meber Coarpge Area Fog or Mt Generalcn
Berarid § GLWLITY ARG ERGEEERS
Brand Ty : lisjkboed Brand
1| Catmingss Stabus : DEM uerfied cotelogue 15 peces | 539,000 HA, 5434, B30
Zafling A= 1 08
Category Mome & quadrant iFeg o Mist Generatars (93]
Hadsl: QEEFRE
HEM Code; FISN nik specfied by sl
Teiml Dirdar Valoa §n A &, 424, 000
Consignes Detail
Gali Delive
Wy T Ba >
Bk Fri
5.No| Consignes | Shark Camplated
| After ay
Damgratian: -
Emul 1B o] eod ifsperbiryenin
Conlact: 2T E-IRTT-
DLAALITY EMWERO G RGiRE
1 SR TNV ILE Wit 1o 31000 sqrete ter LG iy Di-Fere-2 023
Bakdraas: Dol OIMcer, Ceroral Shore, B, PR Hizl
BCCL, Pk Office- DAMDORS, Diankad
fheirkraed E2 L0,
A nGD, FURKHARTERR10L, Indfla




Froduct Specification for QUALITY ENVIRD ENGINEERS Mahila Type on Trally 27000 to 31000 sgmtr for 100 metar
Covarags Area Fog of Mist Generators
|
| Specification| Sub-Spec Yalus
Wierting Principle Basrd on 8 [ot af Tnely atombsed water carrled by @ Siream of ar gererated by @ fan.
Lirban deviiopimient me consmection lind. demeliting ke sobon fMivege ool vard, coal washing plark,
Lhang pf WY e ra It oakineg plard, iran are plant, port and obker bferedrig amnd Cominal. Thet feain mction i5 soray desl
Rupisression, angd the functian of speiskler and rsnd Thshing can sifectively InhibE B pradection of dest
Frydemulic Pregoong ta olstain the
rerpuired Thoaw Disf@nos and Droplal | 15
Sine
Trics Dmlence 5% 1k
Wabar Drrglet S fumi 30yum ko iysm
| -
Leners; Cordes i AFEa i g metpr for hisher
rathvgs Ish 2100 by 3L Sgmitr faf 100 et
COWErage AFES in 53 miedar far alher
ratigs imie ris for 00,100 and 133 |0
frvebar
Argle o rebatlcn rdjstabie auematealy up b ¢ mecmom of 310 degrem and ovemidden By s bowing full sl cential
o' this masshina
Hewsdnn Fiboning Loser and Aaza arfuskabie hetwee O afd 45 degraes: {or the effickent sanagement of fan pe
Epstess Frualing Type Wabie Type um Trolky
S meppresdon bt Fox
Cesgrall Largth of Fag Cangn L&
Crazral Width &7 Fog Canen I.B
Cremrall Feight of Fag Canon A
Drearall Weight wikhaus Trolly 400
Crasrall Waipht with Trofly (wribs A B i
feat appizallad (Xgh
Pawer Consumgtiod of Turbing Pan
Wisiar (KW] i
Hominal Cumans of Turbire Fan Malo
di
L]
Morninsd Vel bspe & Frequenty 3 Thane | 315 W50 Hz
High Prasaers Boasler Vialbsr Pump Vg
Censumpton af Hips Presiors 1§
Baapesbar YWRLEr Puriip
Mog of Kazzles ks Fog Canan W
Coipgmation Waker Consumption ot 10 B Pressure | 3133
Water Cormumpkion ot 15 Baw Fressune | 133
Water Cofmumpbos of 70 A Pressune | 35
Water Pl sie |jm) 0
Myt byl L o o fakiuction Wi
Grasm ol Nimal B ane
e LU
pmard rafetiansl Angle B0 degrees: fram hovimnl gostion _-:-'-!__f-.{-'-'-'_ﬂﬂ' a7 N
Masatice bl bz right 122 dagrmas ¥y Vi ,"_,-""
WELET COPSU T o of deckared Bngm
dstance e i
fneEes Type FLILE CORE .|I
Watar Wozda Malnrial BRASS
Waber Supply Cokneetiom dismeber i3
T
Cpersting Contral System wALh ST o tioms TR W Tl pariel ard WirEHSS. o sk ors panal
Rempka Conirgl Range a0
Exbaranl ar waing by E1
Byter Dlacharge capachty [
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BEFORE THE NATIONAL GREEN
TRIBUNAL, EASTERN BENCH, KOLKATA
ORIGINAL APPLICATION NO.68/2023,/EZ

News Iterm in  NDTV  dated
09.06.2023 “child” among 3 killed
as illegal coal Mines collapses near
Dhanbad.
...Applicant|s)
“Versus-
Jharkhand State Pollution Control
Board & Ors.

....Respondents
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1 Conttion Iwind = 1 kmihi
Throrw lengih at 4 Oespert Wind &5
CongiHoriwing #0-10 kmhy
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Throw height Madmm o

Covering surface anga in Sxed gasitien | 51000
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Inbisd i moo redl supression systematl | 65
by

Waisa Bl o Tull permammenca fer
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EXECUTIVE SUMMARY
1.0 Intreduction

The purpose of environmental monitoring is to assess the guality of various
attributes that affects the fauna and flora. In accordance with the quality of these
attributes appropriate strategy is to be developed to control the pollution level

within the parmissible limits. The three major attributes are air, water and noise
hevel,

Bharat Coking Coal Limited {BCCL), a Subsidiary company of Coal India Limited
is operating Underground and Opencast Mines in Jharia Coalfield (JCF) iz a part
of Gondwana Coalfields located in Dhanbad district of Jharkhand, the JOF is
bounded by 23"37" N to 23%52' N latitudes and 86%08° E to 88°30° E longitude
ecclpying an area of 450 Sg.km. BCCL has awarded Environmental monitaring
work of Jharia Coalfield (JCOF) to Central Mine Planning & Design Institute
Limited (CMPDIL). The environmental monitoring has been camied out as per
the conditions laid down by the MoEF&CC while granting environmental
clearance of project, consent latter issued by the respective SPCB, and other
statutory requirements.

2.0 Sampling location and rationale

2.1 Ambient air sampling locations

The ambient air guality menitoring stations were selected to represent core,
buffer zone area. The rationale has been based on the guidelines stipulated by
MoEF&CC, consent letter of SPCB, as well as other statutory requirements.

2.2 Water sampling stations
The Water sampling stations were selected for mine sump wat v

2.3 Nolse level monitoring locations

Moise levels vary depending on the varous activities

monitoring of noise level In different locations wil be heldftilo take@py BBats
mitigating measures. The noise levels wera recorded in I"mlﬂlr‘lg area, was.l"ia:rg,-'
and in residential area, L
3.0 Methodology of sampling and analysis T

3.1 Ambient air quality

Parameters chosen for assessment of amblent air quality were Particulate
Matter (PMi), Fine Pariculate Matter (PFMzs), Sulphur Di-oxide (SO2) and

Mitrogen Oxides (NOy). Respirable Dust Samplers (RDS) and Fine Dust

JOB NO. 200318028 Cluster = X, BCCL Environmental Monitoring Report



Sampler (PMzs sampler) were used for sampling of PMyg, 507 & NOy and Fine

Dust Sampler (PMzs sampler) were used for sampling of PMzs at 24 hours
interval once in a fortnight and the same for the gaseous pollutants. The
samples were analyzed in Environmental Labaratory of CMPDI, RI-ll, Dhanbad.

3.2 Water quality

Water samples were collected as per standard practice, The Mine effluent
samples were collected and analyzed for four parameters on fortnightly basis.
Thereafter the samples were preserved and analyzed at the Envirenmental
Laboratory of CMPDI, Rl- I, Dhanbad.

33 Noise level monitoring

Moise level measurements in form of 'Lea’ were taken using Integrated Data
Logging Sound Level Meter. Noise levels were measured in Decibels, 'A’
weighted average, |.e. dB(A).

4.0 Results and interpretations

4.1 Alr quality

It has been seen from the analysie results that the 24 hours average
concenfration parameters like PMiwo, PMas, SOg and NOy are mostly within the

permissible limits in all sampling locations as per MoEF&CC Gazette Notification
Mo. GSR 742(E) dt 25.08.2000 Standards for Coal Mines and Mational Ambient
Air Quallty Standard -2008. Sometimes the concentration of PMia& PMas
exceeds the imits due to heavy public fraffie, poor road condition, coke oven
plants, burning of coal by surrounding habitants, brick making, municipal waste
dumps and industries like Steel Plant, thermal Plants including their fly ash etc.,

The folowing preventive and suppressive mitigative measurss can be
uncertaken to contain the pollution level within prescribed level:-

Wt drilling and controlled blasting should be practice.
Explosive used should be optimised to restrict the dust generatiop®
Transporntation roads should be permanently asphalted free of, :h.
elc,
Water should be sprayed on coal transportation road, s ghdce
frequently and at regular interval, S,
Dust from roads should be removed physically or mechanically. |
Greenbelts around industrial sites, service building area beside S,
Avenue plantation along roads should be created,

¥ Coal dust should be suppressed by using fixed sprinklers, “n
¥ Regular maintenance of plant and machinery should be underaken.

Yorw

W

W Y
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4.2 Water quality

The test results indicate that the major parameters compared with MoEF&CC

(azette Motification MNo. GSR 742(E} dt 25.08.2000 Standards for Coal
Mineswere within permissible limits.

4.3 Moise Level

During the noise level survey it has been observed that the nolse level in the
sampling locations is within the pamissible limits prescribed as per MoEF&CC
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines for
Industrial Area and Moise poliution (Regulation and Control) Rules, 2000,

JOB NO, 200316028 Cluster — X, BCCL Environmental Menltoring Repart
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INTRODUCTION

Any industry and development activities including coal mining is bound to affect
environmental affributes. There are positive as wall as negative impacts of such
operations. For controlling the adverse impacts a regular monitoring is essential.
The environmental monitoring is being done as per the guide-lines stipulated by
Ministry of Environment, Forest and Climata Change (MoEF&CC), Govt of India

The very purpose of environmental monitoring is to assess the quality of various
attributes which affects the environment As per quality of these atiributes
appropriate strategy is to be developed to contral the pollution level within the
permissible limits. The three major attributes are air, water and noise level.

Bharal Coking Coal has awarded Environmental Monitaring work of all Projects,
Cluster wise, to Central Mine Planning & Design Institute Limited (CMPDIL), The
environmental monitoring has been camied out as per conditions laid down by
MoEF&CC while granting environmental clearance to different projects. CMPDI
has ftrained manpower and well egquipped laberatary to camy out monitoring,
analysis and R&D work in the field of envirenment.

The Cluster-X is in the Eastern part of the Jharia coalfield, It includes a group of &
Mines (viz Amiabad UG, Bhowra north UG/OC, Bhowra South UGIOC :
Amalgamated SudamdihPatherdin Mine, Sudamdin shaft, Sudamdih Coal
Washery The Cluster-X is situated about 25 - 30 kms from Dharbad Railway
Station. The mines of this Cluster-X are operating since pre nationalization pericd
(prior to 1972-73), It s connected by both Railway and Road. The drainage of the
area is governed by Damodar River,

The Cluster-X is designed to produce 1.762 MTPA (normative) and 2,289 MTPA
(peak) capacity of coal and coal washery of 2,08 MTPA.

The Project has Environmental Clearance from Ministry of Environment, Forests
and Climate Change (MoEF&CC) for a rated capacity 1.762 MTPA (normative)
and 2.289 MTPA (peak) capacity of coal production vide |etter no. J.
11015/380/2010-14.11 {M) dated 12"june, 2019,

Ministry of Environment, Forest and Climate Change while granting environmental
clearance has given one of the General conditions that * Four ambient air quality
menitoring stations should be established in the core zone as well as in the buffer
zong for PhMie, PMzs, SOz, NOx monitanng. Location of the stations should be
decided based on the meteorological data, topographical features and
envionmentally and ecologically sensitive targets, other conditions regarding
water / effluent and noise level monitoring In consultation with_the State Pollution

Control Board.” . '%_%
In compliance of these conditions the Environmental N '

out & report prepared for submission to MoEF&ﬁﬁl
autharities. il




2.1

AMBIENT AIR QUALITY MONITORING

Location of sampling station and their rationale:

(As per G.5.R. 742 (E) dt. 25ih Decemnber, 2000)

2.1.1 Ambient Air Quality Sampling Locations

I-r

i)

ih.
i}

i)

CORE ZONE Monitoring Location

Bhowrah North (A14): Industrial Area

The location of the sampiing station is 23°41'37.00"N B6°23'54.00"E. The
sampler was placed at an elevated platform of around 1.5m height from
ground level at Guest House of EJ Area.

SudamdihWashery (A15): Industrial Area

The location of the sampling station i=  23°39'31.00"N 86°2548.00"E. The

sampler was placed at elevated platform of around 1.5m height from ground
level at Coal lab near washery,

Sudamdih Mine shaft (A41): Industrial Area

The location of the sampling station is23°39'37"N  88°25'35"E. The sampler
was placed at elevated platform of around 1.5m height from ground level at
electric substation of sudamdih shaft mine,

BUFFER ZONE Monitoring Location

Jeenagora (A13): Industrial Area

The location of the sampling station is  23°42'31.00"N
sampler was placed elevated platform of around 1 SpPha
level at Safety Office.

Sitanala (A30): Industrial Area

JOB ND, 200316028 Cluster— X, BCCL  Envircnmental Monitoring Report
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AMBIENT AIR QUALITY DATA
CMPEIL, BRI
CENTRAL MINE PLAMMIMG AND DESIGN INSTITUTE LIMITED KWL, BHAWAN DORPLEY
C ; Environment Laboratory, Regional Institute-il DHANBAD, -B26005
Ambient Air Quality Test Report Phone:0326-223-850
L X —" email rdrlL.ompdiBcoafindiain

Test Report for Ambient Air Samples

Month & Year | 172023 [ Cluster [ Cluster X e port No, RI-I/AIR/Z023-24/01
PR Environment Department, Bkarat Coldng Coal Limited [BCCL), KoylaBhawan, Dhanhad (E-mail: Date of lsaue 17.06.2023
graenv.becl @ coalind ba.in) I E—
Profect Bhowrah Morth Sample Rof, No, REM/BCCL/2023/01 | Sampling BMethed CMPIH FLPM 13, [ 15 5182)
sampling 07.0423 | 20.04.23 | Anabysis | 1015.06.2028 | 15052023 | Zone of Station: |  Core Zone
Observed Values MoEF Standards
51 [in pg/m?] of Notification dated
* | Parameter | Method of Analysis A LDL 25th NAAQS, 2009
M. 1stiM 2ndFN Testing mh ooo
07.04,23 20.04.23 September,2
i i (GSR742E]
1 PM 15 -5182(Part 23):2006, R- L0 pg/m? - 1000 | 10 pg/m3 300 1ioh
207 120 147 P/ m?
= ‘ L0 pgfmn® = 400 10 md Mot Specified &l
2 PMzc 15 -5182(Part 24):2019 £ 26 ie/ pg, ot Specifi
3 50; |5-5182(Part-2): 2001 , R- i 10 ug/m*- 1050 | 10 pg/m? 120 a0
| 2017 e paer J -
4 NO 15-5182 (Part-8): 2006 , R- 06 ug/m*-420 | D6 pgfmd 120 an
! 2017 ﬁ ) 27 24 jeg /e e/
* 10 {ndicates Lower Detection L
E*AN wnits are in ug/m3, 24 houry Aver
s i = ||~_‘| Sramad n R
. [Gaurav Kant) (Amit Raj Mishra]
+ REVIEWED BY Autharised Signatory

! |
) ‘___
dsliedbived. This report cannot be reproduced in part or full without the written permission af the HOD{Env] , CMPDI, RI-IT,

===« Ed of Report ----

Page-1of 1




WA

o
e " e ; CMPDIL, -
i CENTRAL MINE PLANNING AND DESIGN INSTITUTE LIMITED KOYLA BHAMWARN COMPLEX
: . C n. Environment Laboratory, Regional Institute-1I DHAMBAD. -E26005
4 _‘ _ Ambient Alr Quality Test Report Phone:0326-223-850
amail: rdri?.cmpdificoalindialn

Test Report for Ambient Alr Samples

Memth & Year | Aprl 2023 | Cluster | Cluster X Report No. RIS ATR F2023-24,/01
Environment Department, Bharat Coling Coal Limited {BLLL), KoylaBlawan, Dhanbad [E-mail:
Castomer painih Eﬁanﬂ.___._._a Date of lssue 17.06.2023
Project SudamdiWashery H..E.r L REM/BCCL/20Z3,/01 sampling Methiod CMPDI/RII/LEM 13, ( 1S $182)
Dare of Perbed of 17.04.2023 | 01.08.3023 1o [ &
samplin 06.04.23 19,0423 | Analyste | 101508 7023 | 15.062023 | 2™ % %" | core Zane AREA ok
Observed Valoes MoEF Standards
<l [ in pg/m) Range OF Motification dated
i - 2009
No. Parameter Method of Analysis 15tFN 2ndFN Testing LDL muu_-nwmwﬁ Yo NAAGS,
050423 19.04.23 ’
[GSR T4ZE ]
1 PMag 15 -5182(Part 23):2006, R- 10 pgfr® - 1000 | 10 pg/m3 300 100
2017 25 g3 (g m*
- | L0 pgyfm® - 400 1 i
2 PMzs 5 -51B2(Part 24):201% % s g 10 pg/m Not Specified o
3 o0 I5-5182(Part-2); 2001 , R- 10 pgfmd= 1050 | 10 pg/m? 120 80
: S L <10 <10 g/ e
4 NO: I5-5182 (Part-6): 2006 , R- P o 06 pgime - 420 | 06 pg/m? 120 B0
2017 ng/m?
® | i indicates Lower Detection Limit,
** All units are in ug/m3, 24 hourly Averoge,
Jﬂ >_Hur H E,.._.ﬁ,_.ﬂ.f e
. {Gatira : [Amit Raj Mishra)
m..u.......E, EFEL Authorised Signatory

-]
>
5
niimu
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CMPDIL, RI-I

KOVLA BHAMW AN COMPLER
DHAMBAD. -&Z2H005
Phome!0326-223-850

efnail: rdriz.crm pdidd coalingdia.in

CENTRAL MINE PLANMING AND DESIGN INSTITUTE LIMITED
Envirenment Laboratory, Reglonal Institute-11
Ambient Air Quality Test Report

G %_&

Bavwl AR Gy

ToLiEREn

Test Report for Ambient Alr Samples

“Month & Vear | April2023 [ Cluster [ CLUSTERX Report No. REL/AIR/2023-24/01
Environment Department, Bharat Coking Coal Limited (BCCL), KoylaBhawan, Dhanbad (E-mail:
Costotmey menv.bech@ooalindlan) Date of Issue 17016 20EE
Project Sudamdih Mine Shaft Sample Ref. No. REM/BOCL/2023/01 o e CMPDI/RII/LPM 13, [ 15 5162)
Drate af Period of 17.04.2023 | 01.05.2023 10 Industrial Area
Eampling 05.04.23 | 18.04.23 | Analysis 1015.05.2023 | 15.05,2023 Zone of Sation | Core Tone AREA usty
Observed Values MoEF Standards
51, [in pg/mT} Range Of Notification dated
Parameter Wethod of Anelysis LDL 25th NAAQS, 2009
No. 15tFN ZndFN Testing september,2000
05,0423 18.04.23
[GSR 742 E)
1 FMia IS -5182(Part 23):2006, R- 10 g - 1000 10 pgfm? 300 100
2017 82 a6 p/ !
2 PMzs I5 -5182{Part 24):2019 10 pgfm* - 400 10 pgf/m? Mot Specified kil
34 32 g/
3 S0 I1S-5182(Part-2): 2001 , R- 10 pg/m® - 1050 | 10 pg/ms 120 80
: 2017 [ ) <10 <10 i S g/
+ NO: 15-5182 (Part-6): 2006 , R- 06 pg/m - 420 | 06 pg/m? 120 B0
2017 19 17 pigfm!
w#000 units are in gg/m3, 24 hourly Average * LOL indicates Lower Dete
e by
B o o [Amit Raj Mighra)
 ANALYSED BY Authorised Signatory

dh part or full withaut the written permission of the HOD(Env), CMPDL, RI-IL
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CENTRAL MINE PLANNING AND DESIGN INSTITUTE LIMITED

Environment Laboratory,

Regional Institute-1

Ambient Air Quality Test Report

CHIPDIL, -1

ECYLA BHAWAN COMPMLEX

DHANBAD, -HXH005
Phone-(032§-223-850

email: rdriZompdi@coekindla.in

= Test Report for Amblent Alr Samples N
Month & Year | April 2023 | Cluster Cluster X . Report No. R0 /ALR f2022-23 /01
ST Environment Department; Bkavat Coking Coal Limited [BLCL), KeylaBhawan, Dhanhad [E-mail: Diate of Fxete 17.06.2023
| gmenv.bocl @ coalind iadn] i m—
Project Jeenagora Sample Rel No. REM/BCCL/2023/01 sampling Method CHPDI/RI-I/LPM 13, [ 15 5182)
Date of Period of 17.042023 | 01.05.20231t0 | Tome of Core Liats AREA _ adustrial Area
Sampling 07.04.23 20042023 | Analysis 115.05.2023 | 15.06.2023 Station:
Observed Values MoEF Standards
[in =T_._=..u_”_ Notification dated
S| paramete Anal Range Of LDL 25th NAAQS, 2009
No. I e 1stFN ZndFN Ensting September,2000 :
or.04.23 20.04.23 (GSR 742 E)
PMyg 15 -5182(Part 23):2008, R- 0 ﬁ“_au -1000 | 10 pg/m? 300 100
1 2017 97 a8 pE/m
; 10 piefm? = 400 k- i el
2 Pilis 15 -5182(Part 24):2019 - " .hm.__._m.__, 10 pEfm Not Specified
3 S0 15-5182(Part-2): 2001 , R- <10 0 10 zm_ﬂaw_ -1050 | 10 pg/m? 120 BO
017 HEfm
E =y R 06 pgimi- 420 | 06 7 120 80
i MOz Wmh“_ w.w B2 (Part-6): 2006 , R 0 29 et i pg/m
* [0 indicates Lower Detection LimiL,
SEAN units are in ppdm3, 24 houn
o
: = (Amit Raj Mishra}
— T Authorised Signatory

Note: The results above relate to the samples tested o

__u_m reproduced in part or full without the written permission of the HOD{Env) , CHPD] RI-IL

~— End of Report —-
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o LA " ) CMPDIL, Ri-li
o o CENTRAL MINE PLANNING AND DESIGN INSTITUTE LIMITED KOYLA BHAMAMN COMPLEX
; ﬁ 4 Environment Laboratory, Regional Institute-11 DHANBAD, -B26005
% Ambient Alr Quality Test Report Phone:0326-233-850
- N2 W email! rdtiLcmpdi@coalindia in
Test Report for Ambient Air Samples B
Month & Year | Apeitzozs | Chaster | CLUSTER X Report Ko, RE-I1/AIR/2023-24/01
Environimnent Department, Bharat Coking Coal Limited [BCCL), Koy laBbawan, Dhanbad (E-malk
Customer bechBonalingia,i] Date of Issus 17062023
Project Sitaila Sample Kef No, REM/BCCL/2023/01 |  Sampling Method CMPDI/RILLPM 13, [ 15 5182)
Date of Period of | 17.04.2022 01.05.2023 1o Zone of Bl Zome AREA Industrial Area
sampling 05,0423 | 18,04.23 | Analysis | 1015052023 | 15052023 Station:
Obzerved Values MoEF Standards
SL {in pg/mT) Ranee OF Notification dated
Parameter | Method of Analysis E LDL 25th NAAQS, 2009
No. 1stFN ZndFN Testing her.20
05.04.23 18.04.23 September, 2000
T : [GSR 742 E])
1 PMis 15 -5182(Part 23):2006, R- 10 pg/m®- 1000 | 10 pg/m? 300 100
2017 g5 94 g
z - L0 pggfend - 400 E] t Specificd &0
2 PM:zs 15 -5182(Part 24]:2019 iy as __.E_r.._m.:__. 10 pg/m Mot Specifie
3 S0, 15-5182(Part-2): 2001 , R- e i :_ﬁir 1050 | 10 pg/m3 120 a0
207 I8
y 6T i T3 3. 420 3
4 N(; wmal_m.wmm (Part-6): 2006 , R 73 23 Fm___ﬂﬂ m 06 ug/m 12D a0

**All units are in ug/m3, 24 hourly Average, * LOL indicotes Lower Detection Limit,

7
(Amit Raj Mishra)
Authorised Signatory

JOB NQ, 200316028

Cluster - X, BCCL

Environmental Monitoring Report



ELS]
aoo
2ha
20

1]

o« 08 ¥ B EZ

AMBIENT AIR QUALITY AT

BHOWRAH NORTH

EOF0323 ma008.18 = MAAGS

Euﬁ_
1600
ER-
FATO

nr

54 ™ gn

il

o wumm

= E5R Standards

2t EU
.Id__u__

AMBIENT AIR QUALITY AT
SUDAMDIH MINE SHAFT

EOS 0403 ®mIROL2Y = MNAAGS EGSA Standards

00

13

AMBIENT AIR QUALITY AT
SUDAMDIH WASHERY

#06.04.23

30

gy 100

m_m

EB13.0413 W NAACS

a5 53 50

EE=
[ |

PRILS

B G5R Standands

[

AMBIENT AIR QUALITY AT
JEENAGORA

Imhpm—n“&!aw

®07.04.23 WI0.00Z3 W NAAOS

an

g7 Qg 100

EE-
] 1=
Hmm

AM10

£s g4 G0

”ll-
=

PM2.5

=
-

"

W 2

N

THne &

3a .ww

(NI =

g

T &

b



AMBIENT AIR QUALITY AT
SITANALA

EO5.04.23 BI1Rdd23 WABCYS  mGSR Standards

30
300

200
150

MR

170

95 94 E_ 50 =

=B 51 4 5@ . _m .

=1 Em= . HEEE L

mm =1 = ¢ A3 { FEC e
FMID PMLS 5o (e

JOB MNQ., 200318028 Cluster =¥, BCCL  Environmental Monitoring Repart



5

WATER QUALITY MONITORING

3.1 Location of sampling sites
(Refer Plate No. =11}

i Mine Discharge of Bhowrah North (MW10)
A sampling point is fixed to assess the effluent gquality of Mine discharge. Thig location is
salectad 1o monitor effluent discharge in to Kashijors.

3.2  Methodology of sampling and analysis

Water samples were collected as per slandard practice. The effluent samples were

collected and analyzed for four parameters on fortnightly basis at the Environmental
Laboratory of CMPDI R, Dhanbad.

3.3 Results & Interpretations
The results are given in tabular form along with the applicable standards, Results are

compared with Schedule - VI, effiuent prascribed by MoEFSCC. Resulls show that most of
the parameters are within the permissible limits.

S
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i T L} ] .,..—._ i i 5 v YRT = .1. W Fagm ﬂgﬂngrw—l——
._,E £ Environment Laboratory, Regional Institute-11 DHANBAD. -E26005
hﬂL......L.. MINE EFFLUENT TEST REPORT Phona:0326-223-850
emall: rdriZ. cmodi@coalindia, In
Test Report for Mine Effluent samples
Monthi& | gy anes Cluster Cluster X Report No. RI-H/WATER/2023-24/01
Castomer Environment Departmont, Bharat Coking Coal Limited [BCCL), KoylaBhawan, Dhanbad [E-mail: grenv.becl@eoalindiain) ﬂ“ﬂnq 170682023
Project Sampling Ref, Na, REM/BOCL/ 202301 sampling Method IS 3025 (Part-1) CMPDI/RI-II/LPM 13
S Sample Collected in 2.5 Lerfervicane , Color as ebserved is transparent |
mh.“_. B i) Bhowrah North e ot Perind of analysts
e amping 07.04.23 20.04.23 | 03.04.2023 to 29.04.2023
Obssrved Vahies STANDARDS FOR COAL MINES
(stipulated by Ministry of Environment
SL Mo Parameter Method of Analysis Eﬂﬂqﬂhﬁn Eaﬂh.ﬁ.ﬂ.uwﬂhr“ and Forests (MoEF), Vide Notification LDL
; i Mo GER qﬁu_m_nsumbﬂhﬂ_nm_._
Total Suspended | 1S 3025/17:1984, R
1 solids 2017, Gravimekric 120 147 i A
[5-2025/11:1983, R- ;
z ph 2017, Electrometric B4 76 i s
15 2025/3%:1991, R
3 0§l & Grease 2049, Partbon <10 10 10 (Max) s
Gravimetric
APHA 23rd Edition
4 com 5220 C Tibrimetric a7 24 250 (Max) 4
Methed
1 ol Indicates Lower Detection Limit & BDL indleates Balow Detection Limi
wrmenh sempllng carrivd ot for walsr somples, |
EEL N ks In mgyL unless speclTed otherwize
—— L
[Kumar Vailihav) [Amit Raj Mishra)
REVIEWED BY Authorised Signatory
- End of Report -
Page -1 of 1
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NOISE LEVEL QUALITY MONITORING
4.1Location of sampling sites

1. Bhowrah North (N14)
2. SudamdihWashery (N15)
3. Jeenagora (N13)

4, Sitanala (N30)

5. Sudamdih Mine shaft (N41)

4. 2Methodology of sampling and analysis

Moise level measurements in form of 'Lec’ were taken using Integrated Data Logging Sound
Level Meter during day time & night time. Nolse |evels were measured for the complete day
& night time, the Intengration time taken was one hour or 3600 seconds. Noise levels wera

measured in Decibels, 'A' weighted average, |.e. dB (A).

4.3 Results& Interpretations

Ambient noise levels were recorded during day time & night time and the observed values
wera compared with standards prescribed by MoEF&CC. The results of Noise levels
recorded during day & night time on fortnightly basis are presented in tabular form along with
the applicable stendard permissible fimits. The observed values in terms of Len are
presented. The observed values at all the monitoring locations are found to be within

permiasible limits.

47
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13 1805 - 1500 a4.3 515
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) 07:D0 - DEON 5.8 TE]
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E] 1000 - 1100 51.5 E0E
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g 13:00 - 14-00 5B.E EEZ i Larmmrazrenl &5
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] 25:D0-041 000 -
S unify L o8 “_._..__I_.__!",_.___.__..___._."tl:n_”._..n_... [pmg han L imif
Pl - +-
Ak
Falbfdin)
Anphuized Sgnatary

|50



£l

Pk The Pl s refedy o the suwnpler restod as reowived. This reporr o aot be raproduiasd i [

ERAPDIL, RN
@\ EOVLE BHAWAK COMPLED
CEMTIAL WINE FEANKING AN D DESIGH IETTTUTE LLMITED [ MR, 326005
Eswivanmsnt Lassratery, Beghonal lioidilugi<]l FisomeD3 26-223-050
ft& W B gy Ambilent Molse Level Test Bopest emait rdrizempdigcoalingsa.in
I
Manth & Year NELEE] - [ Chuster [ hslerX Report K. RS- 1 /M R i - 24 il
CesiomeT Environmesd Tapartmant, Alhavat Celking Coal Limibed [RCCL), o : i . Dabeolbsue | 17063033
Frojes Sample Ket No, REW,BCOL, 2993,/ 03 Sampling Muthad MBI R1-51 10 13
Fampling Sialions i |semagora Date ol Samplicg Teme Cakagoiy ol Eullier Znng
oro423 | Joamas seatinn; _
Cloetyecd Valwes Dksarved Valuss ; AnIsE FoLL LILATION AND CONTROL
&1 Mo, Faramelnr i | [InLeq dB{A] ) [dnkeq dBEA)] — !_.E___EE Range 0F Testing Lok ﬂjﬁﬁﬁﬁnn_rg
it First Farizaghl oo Fartnighi i Zanes | Limins it
L 68 - 000 57.7 2
] oTRF - 00 B2 [T
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Ambient Air Quality Standards for Jharia Coal Field

24

As per the Environment (Protection) Amendment Rules, 2000 notified vide

notification G.5.R. 742(E), dated 25.9.2000.

Category Pollutant Time Concentration Method of
weighted | in Ambient Air | Mensurement
average
1 2 3 4 5
11 Suspended Annual SO0 pgfm’ - High Volume
Particulate Matter | Avernge Sampling
Coal mines located [SPh) ¥ {Averape flow
in the coal flelds of 24 hours | 700 pgi’ rate piot less
« Jharia = than 1.]
B :
: B::;%:".I R:sFirahle Annual 250 pgim’ Respiralile
Particulate Matter | Average Particulate Matter
(size lezz than 10 . sampling and
pim) (RPN 24 hours 300 pgim’ analysis
%
Sulphur Dioxide Annual B0 pgim” | Improvedwest
(501) Averdme and Gagke
b . methosd
St /120 e 2. Ultraviolet
fluorescene |
Oide of | Annual B0 ug/m’ 1. Jacob
Mitrogen as MO, Average & Hochheiser
" ) Modified (Ma-
24 hours 120 pg'm’ Arscnic)
wE Method
2. Ciag phase
Chemilumine-
stence
MNote:

. Annual Afithmelic mean for the measurements taken in & year, following the guidelines for
fraquency of sampling laid down b 2laise?,

™ 2ahourlyiEhourlyvaluesshalbemel92%ofthetimeinaye ar However B% of the time # may exceed
But mad on tye consecutivadays.
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NATIONAL AMBIENT AIR QUALITY STANDARDS
Mew Delhi the 18" November 2009

In exercise ol the powars confemed by Sub-saection (2} ] of section 18 of the Al 1Prevention and Conkral of
Fallution] Act, 1BE1 (Act No. 14 of 1981), and in supersession of the notification Nofe].5.0.334(E), dated
11%April 1984 and 5.0.935(E), dated 14" Novernber 1998, the Cenlral Pallution Contrel Baard hareby notify the
Hatanal Ambdent Air Quaity Stendards with immadiate affac

Time Concentration in Ambient Air | Methods of Measurement
Weighted Industrial, Ecalogically
Pollutant | Avarage Residentla | Sensitive Area
I, Rural (Maotified by
and other Cantral
Araas Governmant]
Sulphur Dioxide (504), Annual - 50 20 -Improved Wesi ang Gaske
pgim* 24 Hours ** BD BJ Method
_ -Uitraviolel Flesrascencs

Mitrogendiowide [NO5), Annial * 40 a0 ~Jacab &Hochheiser modisad

poim?* 24 Hourg ** Bl 80 {NalH-Hats0z) Method
-Gag Phaze Chemiurminestencs

Particulate Matter (Size Anpgal * 3] &0 “Gravimet e

bess than 10pm) or PMn, | 24 Hours ** 100 100 -TEQM

| pgfm? -Beta attenuation
Particulate Matter (Size Annual A &0 -Gravimetic
bess tham Z.5pm) or PMzs, | 24 Hours ** &0 G -TECM
1 -Beta attenuation
Ceane (Da) , pgim? B Haurs * 100 1040 U Pholametns
1 Haur * 1BD 1380 -Chemiluminescance
-Chemical Mathod
Lead [Ph) , pafm?® Annugl * 0.50 150 -AASICE Method aftar sampling
24 Hours ** 1.0 in an EPM 2000 of equivalent filer
papar
-ED-XRF uging Taflon filer

Carbon Monaxide (GO, B Hours ™ 0z 2 -Mor dispersive Infrared (NDIR}

mgdm? 1 Haur = 04 he ) spacirscopy

Ammanka (MH), pgim? Annual * 100 100 -Chemilsminescenca

24 Howrg ™ 4040 £00 -Indeghene biue mathad

Bonzeng (CaHs), pg/m? Annugzl® 0s a5 =Gaz Chromelography (GG
basad conlinuous analyzer
Adsarption ard desaplion

P follawad by GG analysia

BonzolajPyrene (BaP) Annual® 01 a1 -Golven| exiraction fallowed

Parlicufate phase only, byHPFLCMEE analesia

|_ngfm?

Argenic [As), ngim?® Annsal ® [ 08 -AASICE Mathod after sampling
on EPM 2000 or equlvalent flber
papesr

Nickal [MI], ngim® Anneal * 0 20 -AASICP Method afler sampling
on EFM 2000 or equivalent filber
pEgar

Annual Anthemebc meen af mirimum 104 measuements n 8 year af & paricular site taken byvics o weak 24 Pecruily il

undanT inkenals,

™ 24 houry or & hourly ar 1 hewrly manitored values, a5 applicabln, shall be complisd wih S8 of (he limesin 2

e lime, Meymayexceed the limits but not on wa corseculiva days of mondering,
MOTE:  Whenever and wherever moriloring resulls on two cansecutive days of monian

for the respective categony, I shall be considersd adequate resson fo rebivse

Inezsiigations.

JOB NO. 200316028
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Location of Air & Noise Monitoring Stations in BCCL
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Water Sampling Locations in BCCL
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BHARAT COKING COAL LIMITED
(4 Subsidiary of Goal India Limited)
Mote - Sheot

Daparimant! Area: Ert{ EJA Red. No:BCCLEJAGMIEmML20231 | (3
Mams of Cificer; Area Manager (Envl ) Date . 24 02023
Sublset: "Propesal for the construstion of two (2} nes. of roof top Rain Wiater

rvasling St wra for fi of & EC
conditions",

Consanl to operate (CTO) ol Clusier X group of mines has been granled by
Jharkhand state poiution comlral boged WSPCE) vide el o, JSPCEBHORNOICTO-
11006142/2021/1688 dated 31.12,2022. One of the general condllions & condion ne, 08
of the approved CTO of Cluster X emphesize on construction and maintenance of Fain

water harvesting structure (copy enclosed). Specific condiion no. XXX of Environmentsl :

clearanca of cluster X granted by MOEFCC vide lettar no J-1101 5738001 0-14. 1] i) dabed
08.02.2013 highlighted the paint for construction of RWH struciuse within the krasahald area
of Chuster X (copy enclosed). General Condilian ne, 05 of approved CTO is givan befaw:
Duote
“That, the ocoupier shall install and maintain Coniral Ground Water Boardd State
Ground Water Directorsie approved system of rain woter harvesting-cum-ground
walar recharge and submit the phatographic view of the structures wilhin 8 month.”
Ungjirete

For compliance af above cevuditions, I8 & propassd thal Roof fop Rain ‘Waba
Harvesting Slructure will be installad at EJ Area office and Mohalbani Officer Colony
(surface plan showing the location enclossd), This work is required for the eampliance of he
CTO & EC condition of Cluster X,

I'S. Na_ | Proposed Foof top RWH Location | ____ Coordinale
1. | Ed Area office Lat- 23°40°55.84" Long.- BE*24'11 45"
2. | Mohalbani Cfficer Colony Lat- 23°40°56.18°_Long.- B5'24'55 32"

Eaniget of Re. 8.00,0000 is availabls under approved capital Budgel for 2022-23
under the head Environmen (Rain walar harvesting, effluent frealment, ete.), Proflt Centra-
BCCL2045, Cammitment lam no-GOO, Ham S| no-51, aclivity- “Construction of twia {2} nos.
roof top rain water harvesting structurs of Bhawra vnder E.J, area {oopy allached)”.

Froposal is put up before General Manaper, E.J. Area for kind parusal and to instruet
tha civil department for dasign and eslimate calculstion of the abous work for campliznce of
CT0 & EC condifions.

Encl.- Az Akove i
q%) ) Y et Tl
Prajest Oifiter

W@E?
Fres Area Manager (Enut)
EfA Bhowra {M&S) Colbary E. e

o’

General Managhr, EJ Area |0 q,.,\vlmf:.

A C)

_-—-_'_-ﬁ

(E Scanned with OKEN Scanner

Sy



DETAILS OF ECOLOGICAL RESTORATION / PLANTATION IN E.J. AREA

159 -

Colimry Site Nama Area | Taken Flantatizn (No.]
{Ha) | wPin 301415 | 2015-16 | 2016-17 | 2017-18 | 2018-10 | 3019-20 | 5020.21 | 2021-22 | 202223 | 1o
Bhi (N} M_._ WHLA DB .2 | 2078-17 - - 13000 2850 1350 1] 0 a0 13210
1=
Maw BLA Sitn 31 | 2097-14 - - - ATZE B1E 500 250 0491
Bh [5) | & Pit OB Eile 4.78 | 2014-15 12138 1000 2200 1500 200 - 17085
Bhowra Chandan | 4.5 | 2018-14 - - - - 11500 {728 2000 800 16028
DB Site
Compenaatony 26 | 2021-22 1150 1150
sfforaststion
ASP COCP! B.71 | 2015-16 - 6125 #1580 A0 T 250 Zrs0 2200 25125
Coliary Vrindavan Sike
Kamini Kalyan 332 | 1980 | 375 (planted before 40 50 150 150 | 200 ] BED
Herbal Garden ioid) 2014}
hohalbani OB 385 | 201415 10ET4 1000 1200 200 | = 13274
Site I
Gaurigram Site 195 | 2020-21 [ 33000 - 35000
Piantation | Schools, slong 1246 2380 2485 275 5386
af ofhar roed, colony. st
kocations
Total 5266 23083 B126 | 23180 | 14026 | 11500 7750 7280 400B6 | 4175 | 137103
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BHARAT CORNG CUAL LIMITED

A Mint Batnn Company

(A Subzidiany of Conl India Lamigd)
Office of the Propeet §01ieer, ASP O nllien

A el 0 ks

P 3 - Suclmmadily
s - Dihanbad
LLTISTR N ETTTIO0 B L

RefNo- BOCL/ETA/ASPIL 2 ) 69 taed 171 o9 [aown_

To,

T U The' Member Seerciory,

Jdharkhend Stave Pollutben Control Beard,
T, Mvision Bualilding

HEC, Dhurwi.,

RANCHI — 834004,

Sub -Submissivn of Evvironmental Statement |From =Yy for the vear 2021-23,

Dear Sir,
Plzaso find berewith the Ensbrampentnl Satee e © duly Silked o the finenekdl year 20232 in
< dGEpECE-OF ALEP. Calliery. ; & =
This is for vour Kind information, Sir.
Ench. - As Above
fumily
Bl = L] = =
o
i 5
Project Ofeer
Copy 1o ,ﬁﬁ Collbery
I. ionol Qfficer, L5.P.C.B, Dhanbd
T 3 Area Manager (Env E.D Arca, ]

3. Colliery Manager / Safety Otfwer, ASI" Lol
4. Offize file.
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o ruile 14

Environmental stitemumnl faut_thi Binwoegd veor ending 217 Mareh'2022

Mame and address of the pemer | Occupicr
oof the mdusiry operaion OF Process
Industry category primary (5T0) Code)
Production capacity

Year of estahlishment

Dite of last environmental statement
submitied.

2l EEEm— s N S5 S

AT - A
o Lidas A booke [LT (PEF), Kovla Bhaan,
Kovla Nagar, B2 CL, Dharthid
PCoal aning bewdestre (A 5P Collieryd
P TOR MTRA
a2

e 2000000 ] (el Mo FTAASPSME2 121 TH)

PARNT -8

Water and Raw Material consamptinn:

Water Consnmpiion S =2 __ S Eer T — |

1. Process (Dust suppression) 092 K1/ Day e iz

2. Conling g ey | RS

3. Domestic = - 458 K1/ Phay i il

—Name of Process water consumptian per unit of produet point
products During the previons ' Dairing the eurvent Finnneial
Finuneiul year 2020-21 | vear 302122
HiA PiA | [N

- cEma o EERTm

Mame of wame of | Consumption of Raw Materiais per unit of product
Raw | producis | wuips
Malerial During the previous During the current
Sl o | Finameinl yenr 2020-21 | Finaneial year 202122
Diesel Coal YAt T b 3. 73Ltrs.Ton
Explosive Coal D933 R i | 3.028 KGiTon

2, Raw materkal consumplinn

Industry may two codes if dischsing detaits of raw maserin] would violaie contraciual

t]l;l-iguﬂuns giherwise all induseries hnve 16 nams the materbals used.

Count.. P2

161
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PART —-C

Pollution discharged to Environment ! wni ol st it ¢ Parameler as specilicd

.in the consent issued),

or =

Q“;‘“'“ of i 'i'-'rtlm'r:ntr:tiunﬂ. o Percentage of variation
pollutants | Pollution in discharges from preseribed srack
Pollution | gisetarged | {mass [ volwme) with Feason,
| (mass/day) | . . [
1) Woter | -| ol suspended solid - 39 | Within the Lo
[ pH - B4 Within the Timil
| Chl & Giresne - =20 Within the linait
L0 -4 Within the limil i
bl Adr PMID -92 Within the limit
PMZA =47 WEthin thee it
Sk -1 Withim the [t
nNOx =2 | Within the limit
PART -1
Hazardops waslies (As specified under Hazardows wasies Management and Handling
rules 1984,
| Total Quantity |
Hagardous Dwuring the previous Finiancial i Daring the current Financial
wisie vear 2020-21 | __venr 2021-11
a} From process | Quantity of Burnt Oif -3810 Lirs. | Quantity “of Bumnt Ol - 3993Lrs. |
Cotton wasts — 465Ky, Cavtbon wisste = 1500 Kg
Ol soahed fillers = 367 New, | Ol waked filters - 1153Nos,
b} From XY NA
pellutien .
control facilities o o
PART - E
- Bolid wastes Rlasimis  wiEs
| Solid wastes - Taotal Quantity ]
: During the prm'imrﬂ Noring the curvent
 Financial year 2020-11 l'lnu_g.Em]_E;r iﬂ,'H i
a) From process Quantity ef Overburden Cuantity of Overburden
| generated ~2170162.295 MY genermated - EHEM!‘EIS i
b) From Pollution | Ol Cirease trag' s bottom il & l.'in:asemap shomtom
conirpl facilities | sludge - N/A sludsae —
¢} Quantity of recyeled | Quantity of (/B used for Cuantity uf OB used for I:mk
ar reutilized with h-.:u filling -2170162.245 M | filling — 1572317.510 M"
the unil. { B

[ — T

Count.. B3




I3 Y

y PART — ¥

- .P!E“.F specify the l:hlnraﬂeﬁmliﬂn {in terms of eomposition o quaniom) of hazardows as well us
I = solid wastes and indicate disposal practice adopted for buth these cateznrios of wastes .
Type of rock : Sedimentan
‘Typeof soil : There is no soil. AN soil hus b vemoved curlier
| Chemical properties ol safl -~
Disposal process Tor solid waste {Back filliag practices By dumper o back Allmg of the
RS .

FART =5
Impact of the poliution abatement measdres taken on canservation of naiiral resources and on
the cost of production.

e -

Ecolegical resiorntion work is gotng of

) PART - H

s L deional measures | investment proposal for environmental protection including abatement of
pollution, prevention of pollution.

() ‘There are 04 water 1ankers (03 are | 200081 and 01 is SNKL Capagity |} which
sprinkle 04 trips waier daily (exeept miny scason .

() Fencing of ecological restoration sile is being done.

(i) Thare iz no pressure e, _

(iv)Black woping af readls his not heen done but water sprinkling 15 bierng dene d.lln_ll-

{v} Manitoring of air quahty, waser quakity and nobae bevels are being done poriadically

{vi)Col is being franspoed by oo ered trucks

PARJ 1

Any other particalars for improving the guality of the environment.

2,

Carbon sequesiration studies Jeine at HLO. Level fsource appoiminsent study and reduction in
e nsliution Toad by feducing road transpert study being donc at HO, level,

e — ol TEL

Mkﬂi'g 22

g
Hame 1 Anil Kumiar
,."I wesignacion  : Project Officer
e B pdiress : AS.P. Colllery
: T posr: Sudamdih, Dist.: Dhanbad

|harkhand - 828126

e o B S . e
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Bharat coking coal limited

tifice of the Prdlect Offeer, Lhowsn (1], Enstesn lhagls Ared.
Pl Bhowra, Lons- Dranbad (iharinand  Hiki- Blankt

Ref. Ne:- BCCL/ETA/BH(N) 2027 283 e . 99/ 6] 22

T

The Member Secretany.

Tharkhand State Pollition Lontpel Hoerd
T. A Dhvison Building (Ciround Floor)
H E © D,

Harchn - 2140040

subi- Suhavission of Kovirginentsd Matemen) i@ Fpgo - 4

Dhegr By,

Envirenmental Statcmeni is Focn - Y is beirtg submifted to vou Ly FBasniad vean 2000-22
m-respect of Bhowra (X 116G Mines

Enclosures:- As above,

éf%?é‘;ﬁﬁww

Broject {Hticer
Dimnia O ERls Mises

o s
A P""ﬂ il | L IR q‘_ "
-

BHOVEA UG MINES
[Histribution:- e
1. The Regional Office. JSPCH Oflice, Hii Dihanhad
2. Genersl Mannger (Eov. j, BOCL, kovla Bhawai,
i #the Aren Manager (Env.) F. ! Area Bhowra,

i N e
TR =




(Farm -V}
[Sexpr risle 14)

Environmental Statement for the fnancial vear andine the 317 March 2022

PART - A
[} Mameand sddress of (he cwnar/acrupier ; S1i Sanjay Kumar Smih |, 0T IFE) BOCL
of the indwstry eperalion or process Kovia Magas, Dhanbed
fii] Industry categony - Coal Minimg nduistry
[isy  Sroduction capacity LG - DULAR WTTY

GLF =545 e
(EC pri= 21101 50380/ 2000 DAY |
du. /02 13} |
. Cathery aperating simce pre nationabization
perd el wested i BCCL teough Coal l
dhine Natignalsation Act
PMLGE L, THeT Moy

ﬁ liv)  Year of estehlishmen:

Iv]  Date ol Rt environmental

Statemant submitted |
PART - 8 k
Water and River Material Consumption P
[ conuiipgion "
" Process rm:rqepamtm] iz Eﬂ' M.!My ; RPN S - . oy
oot o .ﬂ - G e e i o e
 Demestic oMy
F- : Nome of Products _ mes's miar mrﬁummmn per u"Ht of proguct Gusput
) Dunng the RrEVIGLS ONaTM v ar | I.':Iurmg the curran: Ginancial year
COAL [oogl preduttion ) 085,56 T nn KL
| discontinue from 03.04.2040) | ‘ ;
Raw Material Consumption

Homeofmeterdals | Mameofpreducts | Coreomotion of rawe msterizl par Unll of outoue

i | During the nrevinus finzneial Caering & current Hnancizl .,I,“r_'-
- o yewimmemey | jmray .
| Diesai Coal B4 LfTe -.l" e s el
| Explosive Ceal 0EovETs R -
Timbkar Loal 5- (i beos. /[ p-D_;;;mﬁ_ﬁ“_ B I.F.I..I'If.l Hﬂ}.ﬂ F0.00 no e

*£ - woodan sleaners, - wooden orops.




PART- C

Pollutian discharged to environment/unit af output [parameter as specified in the cansant

lesued)
2 e el = STALE S S bz ptape of yargnion faorm
Politemts.  Quaniky fpcitrtants - Concentraticht of nelhe -] .
discharge o clipcrorgudmiaiavian ieg_ presea vl standards, with reasiiny
IRSRE L v r- [""IE!!' ”I]‘__lﬂ'ﬂ_.jl}l
B _ .:|H- — Bk Withiea Lirmit
e 0L B Sremon o1
L T . L S P o
- T fias on J8.02.211
PRI — 131
Air = P3G - B4
£, -tD
| H'ﬂh_ - .:"j
PART -D
Hazardous Wastes
las specifiad under Harardous waste management and handlng ruke
" HamsrdousWaste Yotal Duantity (Ke.d =!
'-I]IJI"ir'.E the proukans Baanc sl year Curing the current financal year
 (2020-21) ...
From process ! Burnt ai - 40 LhTe Burnd al 20 Litra
Froam peliution control L) WA
facilities —
]
PART - E
Solid Wastes
solld vastes T ____TotalQuantity J
Gurng the previoas finaacas year | Dating ag mrﬂ'[@‘i‘l‘i‘:‘lﬂ_,
fa} Process Jr R | A
ib) Pollution cantrol faeility il il
it} ' 1.0uantity recycled of re- Nit Hil
¢ utilized within the unit | , !
" 2 50ld hil [ T
| 3. Disposed b e ) il
— == = . — = -

\Bbb
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PART — F

Please specify the charaeterizatia ns {in terme of composition af quantumj of hazardous os well
&5 S0ild waste and Indicats discosal practice adopted for both these gy )

i) Type of Rocks i HiA
W} Type of sail : A
(hill  Chemical propartios of =oil- - MfA
liv)  Dispasal process far Salic
Waste (Backtilting practca): - L
PARY -G

Impact of pollution abatement measuras taken on canservation of nature resources 2nd an
the cost of production

[ No. af plants planted : Ml

fir) Cost of planis Ml
liii)  Plantation cost mcurred Wil
W] Backfilling cost : il

PART - H

Additional measures/investmani proposal for environmental protection includ Ing abatement
of pollution, prevention of pollurion

[4] Water sprinkling is beins done in trensporting road to reduce dust ermission
fiiy  Preper and timely maintenance of machineries like- T, pumps ote. is hemnp done to contral
naise pollution,

{iii] Nonltoring nf_.'ur Quality and water qualily s bemg dure petiodicaily,
W) Covered coal transportation fs being dane.

fv) Pucca road prepared for coal tranaportation from 238 ind,
(Wil Maintenance of plants provided an hoth side of roas &t 23/8 ind. w being mamtzined.

PART -1

Any other particulars for improving the auality of the environment

[ i

_ Bhowra (N} U/G Mines

I’.r,.'_" T F "I:' :‘:_.



Rharat coking coal limited

{8 Spbelifioy af oot Inclerd i)

~rifice o the Projocs Offfcor, Bhevara [, Eostern Mearta Saea,
B0, Blhprara, Dt Lmaniesd ghaskiandy Fabe il

PRECESS

& Timger

3. Ubtra=10 and
oihers
lubricating  oil
like gear oll,
hydrautic ol
and grease arg
taken from
Regional Store
in soafed
drum/container

e
i r\‘:\:

A |

IWianage:

Bhowrs [N} UAS Mines

1.8 snng

{ Sungrting |
3. wsad in wekighes

and

unclergraund
inachilnery

V LCOAL

| {52
g Wiy

[ 3 .

;":3' lubsicating  coal

tised 7 Bumt od
| fused in
! underground for

tubs and  Bevel
puliey:)

e

1

G

g
Y
Coilfiery Engineesr,
Bhowera (N} UJG Mines
l:-.‘I-'-.lnll"_"' e =l

*ERF
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ING REPORT

ENVIRONMENTAL MO TOR
OFr
BHARAT COKING COAL LIMITED,
CLUSTER -X
(FOR THE MONTI] MARCH, 2022)

E.C. no. J1.110151380/2010-1A.11 {M} dated {2 june, 2018

e =

. CMPDI

180 9001 Conypuny
Regional Instituie-T1

Dhanbad, Tharihend




AMEIENT AIR QUALITY DATA

Cluster - X, Bharat Coking Coal limited

Manth: MARCH 2022

o

Yoo 20@1-22,

| Statlon Name:A1d-Bhewrah North Zane: Core Catagory: industrial
'J 8L Mo,|  Datesof sampling PM10 | PM 25 s02 Mow |
Ll ; 10.09,22 134 &7 12 ﬂ“ :
| 28,0322 3 | e | =
. | NAAG Standards 100 Gl &0 | Eﬂ
150
. 100 3 2P 10
6 @PM 25
3 0 502
50 R ) OND«
o ; 3 iy y
ol if e IR03,32 MAAD Stangandy
| StationName:A15-Sudamlih [ e ——————
| Washery b |l =
8l No. | Dates of sampling PM 10 PM2E  50g MOy
ER 04.03.21 a2 47 I 11
2 | 16.03.22 131 - 69
' . “HARD Stardard 100 EQ
140
:} 120 *
100 - 7
N i — :
adl IE 3 3 5
an iz H 1
I - H
n -
[T ] EERD FAAA T Sl S

F-I 3 e |l|||

boaie g tuﬂ-.

[N

JOE NO. 200318028

P, fihnmdimi

TEvdE s

——

i i el W
BRI e iy i R
AT, EWAR T, Sobvmebins

Cluster —¥, BCCL Envirormeniad Womitonng Reporn



I

WATER QUALITY MONITORING

3.1 Location of sampling sites
{Relar Plate No. - II)

i) Mine Discharge of Bhowrah North (MW10)
A sampling point is fixed to assess the efluent quality of Mine discharge. This losation &5
selecied 1o monilar effluent discharge In to Kashl jore

4.2 Methodeology of sampling and analysis
Waler samples wera colleciod a5 per slandard practice. The gffiuen] samples were

m"mad Hnﬂ anameu rnr 1mr par—amm an Iur’:n:'ghll:" mE'IE i H ‘“-un EH'.I'III:II'II""II:IF'J-BI
Leboratory of CRMPDI R, Dhanbad,

334 Results & Interpretations

Tha resuils are given in tabular form along with he appicable siamdarcs. Resdils are
compared with Schedule = VI, effluant prescribad by MoEFECG. Results show that most of
the paramelers ars within the parmissible limits

WATER QUALITY DATA
(EFFLUENT WATER- FOUR PARAMETERS)

"~ Narne of the Cluster. ] Month: | Mame of tha Siation, Mine Discharge of |
Cluster -X MARCH 2022 Bhowrah Morth 1
4 MWD MW10 As per MOEF General
hlu. Parameters Firsd Farnight Second Forlnight Standards for
' o 14 03 2072 28032022 schedule VI

1 | Tolel Sespended Sofids 39 i 100 {Max)

E pH 8.04 8.0 5.5-9.0

3 il & Grease 2.0 <2.0

! Coo 40 17

All valuss ars ﬂnm:s@p :

S XD S S

JOB NG,
MO, 200316028 Cluster -, BooL Environmantaf Monitoring Rapon
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p— : | ' . i, 1“'.'-‘('1'"
ERAR Bharat cokinécoal [imited |

.' (A Subsidiary of Coal India Ltd) ;
l i i, Bhowra (N), Eastern Jharia Area,
Office of the Project Officer, B
| \G & P.0). Whowe, Dist: Dhanbad (Jharkhand), PIN- 828302
~ Paf i
. My

; a 5r
Ref. No= BCCL/EIA/BIHS MPOR021/ | (2 Date:- 16/09/202 1

Tao,
The Member Seerctary, .
Jharkhand State Pollution Control Board

T. A Division Building (Ground Floor)
H. E. C. Dhurva.

Ranchi - 834004

Sub:- Submission of Environmental Statement in From — V

Crear Sir,

Please find enclosed herewith Environmental Statement Form -V for the financial year
2020-21 in respect of Bhowra (8) Colliery. g

flu
Erclosures: - As above.

— = M

Project Eifﬁ
Bhowra South Colliery

Digtribution:-

I-The Regional OfTicer, JSPCB Office, HIG Dhg
2. The General Manager (Fnw.), BCCL, Koyl Bhe

A
3. The Area Manager (Env ), I, J, Areq 3
_ATiTice File. :

OISR Rt AL |
# il 30 CREAMs
hinter Mopd, LIS R N i
Tanlsg MHER Ed Bve g
PLMIBININ, Denrea 30
FrogafalbDy Grd Bl SeLE
L I
AL T Tarih, T '
TraEy gn W L TR Gy, 11;
Dl 1Bpdlhedfnt: iamay Mes, Sty Syt
|



1

(Form - V)
(See rule 14)

financial year ending the 31 March 2020 - 21
PART - A

Environmental Statement fup the

() Name and address of the “Wner/occupier : 1, b, Gupta, 0.7, (P&P) BCCL,
of the industry Operation Koyls Nagar, Dhahbad

() Industry talegory + Lozl Mining Industry

(i} Production capacity UG- 0.377

OCP-12 MT/ ¥

(EC No:- J-1101 5/380/201 O-1A-1I{p), .
de: 06/02/13) and EC amended datpgs

12.06.2019 o

(] Year of astablishment - Colliery operating since Pre natinmali

period and vested jn BCCL thrg h i
Mine Nationalization Act 1972.%

(V]  Date of last Environmenta|
Statement submitted

PART-B
Water and River Ma ri Itm_‘_l_s.ui'n tion _ =
Water Consumption o TS s ]
Process [Dust separation] = o S e 1
okl R e L Sl
Lﬂp_rr_we_aﬁc ) —— — 12000K0 s
Name -:r_f_Pmd'ﬁE"cs_ S ____F'_rnEESE Lﬁ_ﬁr msu@nn per u_nFtEf_;-:gm_d uct outpu r__ - |
During the previous financial year During the currant financial
=L o = e e
ST R N ek
Raw Material Consumption
h;ae_;;ﬁ“atgr]'ili Name of products | __'T-nnsur'rr_utf-nn of r:w_m.lTﬂri_ﬂ per Unit nl‘?um_ut_ _—|
e T A — ]
During the previous financial During the current financial year
| [ | Year (2019- 20) ——— f2u03) 2
™ e Ceal - 4.5841 fTe
Explosive Cosl | A S Y 1Y, ) |
ﬁ];if — Coal 30,0932 nas./Te; P-0.0189 MiL
| nosfte? . - s
*5 —wooden sleepers, p- wooden props




AMution discharged to environmen

sssued)
Pollutants | Quantity of poliutants |
| discharge

I discharge{mass/volume)

| con

PART-C
t/unit of output (parameter as specified in the consent

Cnrn:entliuuns of pollutants Percentage of variation from

prescribed standards with reasons

T35 - 45

FH - 7.97

Oil & Grease - <20
. S

{os_gn 2_;[. @2.21)

PM 10 - 138

FM25 —72

S0 =10

MOy -29

(MW- 10, 20.03.21)
‘ Withim Lirmit

J Within Limit '

PART-D

Hazardous Wastes

(as specified under Hazardous waste management and handling rules, 1989)

r Hazardous Waste Tatal Quantity (Kg.) - |
- During the previous financial year During the current financial year
(2013-20) (2020-21)
From ;[m?es:s | Burnt ol - 288 Litre Burnt ail - 698 Litre
From p:;-El_lutirJn control | N/A . MN/A - -
facilities
PART -
Solid Wastes
Solid Wastes = Total Quantity = &5 '
B (OB) Buring the previous financeial year | During thi E_'}“. rrent financial yes
{a) Process : "ﬂﬂ’ﬂiﬁﬁﬁ-ﬁﬁﬁﬁ
(b) Pollution control facility Nil o =y S
(c) Quantity recycled or re- il 35993684 M3
utilized within the unit L [BACKFILLED)




!é specify the character; AL '
. Efizations (;
el 35 solid waste and indicate disp::: €rms of composition of quantum) of hazardous as

| Practice adopted for both these categories of

il Tvpe of soil : :I::::A
4 i I A
il Chemical Properties of spjj- - M/A

[iv) Disposal Process for Sglig

Waste (backfilling practice) - Backfilled in low lying area

PART -G

Impact of pollution abatement
the cost of praduction

(i) No. of plants planted Ml
(i) Cost of plants : NA
(i) Plantation cost incurred : NA
[iv) Backfilling cost WA

PART-H

Additional measures/investment proposal for environmental protection including
abatement of pollution, prevention of pollution

(i} Water sprinkling is being done in transporting road, coal stock yard, working faces, etc. to
reduce dust emission,

{ii} Proper and timely maintenance of tipper, HEMM's, fan, pumps etc. is being done to
cantrol noise pollution.

[} Monitering of air quality and water quality is being done periodically.

(iv)  Covered coal transportation is being done,
(v} Pucca road prepared for coal transportation.
(i) Maintenance of plants.

PART -1

Any other particulars for improving the quality of the environment
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